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[Shri Swaran Singh]
that people with arms did not go
through their territory and the
Burmese territory wag not used for
‘crossing over into Pakistan territory.
Thut point was clarified some days
back.

Mr. Deputy-Speaker: The question
da:

“That the Bill further to amend
the Armed Forces (Special Fo-
wers) Regulation, 1958, be taken
inte comsideration.”

The motion was adopted.

Mr. Deputy-Speaker: The House
will now take the Bill clause by
clause. There are no amendments, 1
sall put the clauses together. The
wquestion is: ML

“That clauses 2 3 and 4 stand
part of the Bill"”

The motion war adopted.

*Eliuuu 2, 3 and 4 were gdded to the
Bill,

Claus, 1, the Enacting Formula and
the Title were added to the Bill.

Shri Swaran Singh: Sir, 1 beg to
move:

“That the Bill be passed.”
Mr. Deputy-Speaker: The question
-

“That the Bill be passed"
The motion was adopted.

14.58 hrs.
DEMANDS* FOR GRANTS (RAIL-
WAYS) 1966-87 AND DEMANDS*

FOR SUPPLEMENTARY GRANTS
(RAILWAYS), 1965-86.

Mr. Deputy-Speaker: The House
will now take up discussion and vot-
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ing on the Demands for Grents in res-
pect of the Budget (Railways) for
1966-67. 9 hours have been allotted
for this. The Minister for Railways
has requested me that the Supple-
mentary Demands for Grants in res-
pect of the Budget (Railways) for
1965-868 may be discussed with this,
If the House agrees, both these items
may be discussed together and another
one or twg hours allotted for the
entire discussion.

Hon, Members desirous of moving
their cul motions may send slips to
the Table within 15 minutes indicating
which of the cut motions they would
like to move. We will take up both
these things together and extend the
time by two hours.

oft smitem qem (wea7) C FoTETS
YT, W4T Aw T ATq AT g e
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SBhri A, B, Salgal (Janjgir): We can
have the debate simultaneously.

Demands for Grants (Railways), 1968«
67.

Desmant No, 1—Ramnway Boarp

Mr, Deputy-Speaker: Motion
moved;
“That a sum mnot exceeding

Rs. 1.26,17.000 be granted to the
President to defrey the charges
which will come in course of pay-
ment during the year ending the

*Moved with the r dation

of the Presid
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Demanp No. 6—Working Exrawazs—

3lst day of March, 1967, in res-
OPERATING STArF

pect of ‘Railway Board."

Mr. -Speaker: | s

Dxmanp No. 2—Mme FOUS YXPEN- r. Depuly-Speaker: Motion moved:
DITURE

Mr. Depuly-Speaker: Motion mov-

“That a sum neo exceeding
Rs. 119,06,68,000 be granted to the
President to defray the charges
which  will come in course of
payment during the year ending
the 31st day of March, 1987, in
respect of ‘Working Expenses—
Operating Stafr".”

ed

“That & sum not exceeding
R:s. 3,89,14,000 be granled to the
President to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1967 in respect

of ‘Miscellaneous Expenditure’” Demanp No. 7—WORKING ExpENsEs—

OrgraTion (Furr)
Demanp No. 3—PayMENTs TO WORKED Mr. Depaty-Speaker: Motion d:
Li OTHERS
TNES AND "“That a sum not exceeding

Mr. Deputy-Speaker: Motion moved:
“That a sum not exceeding
Rs. 49,685,000 be granted to the
President to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1967, in respect
of 'Puyments to Worked Lines and

Rs. 118,62,63,000 be granted to the
President to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1987, in
respect of ‘Working Expenses—
Operation (Fuel)'"

Demann No. B—Workine Exrenses—

Others""
OrsraTiON OTHER THAN STAFY AnD Fums

Demane No. 4—Worxing ExrINszs—

ADMINISTRATION

Mr. Deputly-Speaker: Motion moved:

“That & sum not exceeding
Rs. 58,22,22,000 be granted to the
President to defray the charges
which will come in course of puy-
ment during the year ending the
31st day of March, 1967, in res-
pect of ‘Working Expenses—Admi-
nistration".”

Mr. Deputy-Speaker: Motion mowved:

“That & sum nol exceeding
Rs. 34,30,54,000 be grantedto the
President to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1067, in
respect of ‘Working Expenses—
Operation other than Staff and
Fuel'”

Drmann No. 5—Wonrking Exrensss—  Drmanp No. 8—Worxine Exrensss—

Reratrg AND MATNTENANCE
Mr. Deputy-Speaker: Motion moved:

“That a sum not exceeding
Rs, 187.01,26,000 be granted to the
President 1o defray the charges
which will come in «course of
payment during the year ending
the 31st day of March 1967, in
respect of “Working Expenses—
Repairs and Maintenance'.”

MiscELLANEOUS EXPrwses
Mr. Deputy-Speaker: Motion moved:

“That a sum not excecding
Ra. 31,93,65,000 be granted to the
President to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1967, in
respect of Working Expenses—
Miscellaneous Expens *
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Dxmarwp No. 10—Wonkine Expenszs—  Demann No. 13—Open Line Wonks
Starr WELFARE (Revenve)

‘Mr. Deputy-Speaker: Motion moved: Mr, Deputy-Speaker: Motion moved:

“That a sum not exceeding

Rs, 21,07,40,000 be granted to the
President to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1967, in
respect of "Working Expenses—
Staff Welfare'"

Dxmanp No. 11—=Wonking EXpENgES—

APPROPRIATION TO DEPRECIATION
Reszrve Funo

Mr. Deputy-Speaker: Motion moved:

“That a sum not exceeding
Rs. 100,00,00,000 be granted to the
President to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1967, in
respect of ‘Working Expenses—
Appropriation to Depreciation Re-
serve Fund'”™

“That a sum not exceeding
Rs. 12,00,38,000 be granted to the
President to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1967, in
respect of ‘Open Line Works
(Revenue)'”

Dxmany No, 14—CoNsTRUCTION OF
Nrw Lines

Mr, Deputy-Speaker: Motion moved:

“That & sum not exceeding
Rs. 48,08,51,000 be granted to the
President to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1967, In
respect of ‘Construction of Naw

Xy

lines'.
FENBEG—-APPROIRIATION TO PENSION

PENBES— APPROPRIATION TO Prnsion
Funp Demane No, 15—Oren Line Worms—

. CaprraL, DerrecIATION Resemve Fume
Mr, Deputy-Speaker: Motion moved: AND DEVELOPMENT FUND

“That a sum not excecding
Rs. 13,60,00,000 be granted to the
President to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1867, In
respect of ‘Working Expenses—
Appropriation to Pension Fund.”

Dzmanp No. 12—Dmipenp To GENTRAL
Revrnues

Mr. Depuly-Bpeaker: Motion moved:

“That a sum not exceeding
Rs. 133,40,78,000 be granted to the
President to delray the charges
which will come in course of
payment during the year ending
the 3lst day of March, 1867, in
respect of Dividend to Genaral
Revenues'.”

Mr. Deputy-Speaker: Motion moved:

“That a sum not exceeding
Rs. 523,72,77,000 be granted to the
Piesident to defray the charges
which will come in course of
payment during the year ending
the 3ist day of March, 1967, in
respeet of ‘Open Line Works—
Capital, Depreciation Reserve
Fung and Development Fund'.”

Demaro No. 18—Pevmomary Cman-

ces—Pension Fump

Mr, Deputy-Speaker: Motion moved:

“That s sum not exceeding
Rs. 360,280,000 be granted to the
President to defrav the chargea
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Demane  No.

which will come in course of
payment during the year ending
the 31st day of March, 1967, in
respect of ‘Pensionary Charges—
Pension Fund'"

DeveiopmMENT FUND

Mr. Deputy-Speaker; Motion moved:

“That a sum not exceeding
Rs. 22,18,87,000 be granted to the
President 1o defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1067, in
respect of ‘Appropriation to Deve-
lopment Fund'"

DemanNp No. 20—~WITHDRAWAL FROM

Rrvenue Reseave Funo
Mr. Deputy-Speaker: Motion moved:

“That a sum not exceeding
Rs. 2,39,35,000 be granted to the
President to defray the charges
which will come In course of
payment during the year ending
the 31st day of March, 1967, in
respect of ‘Withdrawa] from Re-
venue Reserve Fund'”

18—APPROPRIATION TO
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charges which will come In course
of payment during the year end-
ing the 3lst day of March, 1908,
in respect of "Working Expenses—
Administration”.”

Dzmanp No. 5—WorRKkiNG ExPENsEs—

REPAIRS AND MAINTENANCE

Mr. Deputy-Speaker: Motion moved:

*“That a Supplementary sum pot
exceeding Rs. 11,03,24000 be
granted to the President to defray
the charges which will come in
course of payment during the
year ending the 31st day of March,
1866, in respect of ‘Working Ex-
penscs—Repairs and mainten-
ance'.”

Dxmanp No. 8—WORKING EXPENSES—

OreraTING STATP

Mr. Deputy-Speaker: Motion moved:

“That a Supplementary sum not
exceeding Rs. 7,23,41,000 be grant-
ed tg the President to defray the
charges which will come in course
of payment during the year end-
ing the 31st day of March, 1968,
In respect of “Wourking Expenses—
Operating stafl.”

Supplementary Demands for Grants Demawp No T—Wonking Exrrnses—

(Railways), 1963-66
Demanc No. 1—Ranway Boamn

Mr. Deputly-Speaker: Motion moved:

“That a Supplementary sum nod
exceeding Rs. 274,000 be grant-
ed ty the President to defray the
charges which will comg in course
of payment during the year end-
ing the 31st day of March 1968
in respect of 'Raiiway Board".”

Dimanp No. 4—Workmic Exrrwems—
ADMINIETRATION

Mr. Depmty -Speaker: Motion moved:

“That a Supplementary sum not
exceeding Rs, 3,31,01,000 be grant-
od to the Prasident to defray the

OrmmaTing (Fury)
Mr, Deputy-Speaker: Motion moved:

“That a Supplementary sum pot
exceeding Rs. 5,81 44,000 be grant=-
ed to the President to defray the
charges whirh will rome in course
of payment during the year end-
ing the 3ist day of Moarch, 1968,
in respect of ‘Working Expenses—
Operation (Fuel)'”

Douinp No, B—Workvg ExrEnses—

OFERATION OTHER THAN Starr Ane
Furp

Mr, Deputy-Speaker: Motion moved:

“That a Supplementary sum not
exceeding Rs. 2,30,01,000 be grant-
od to the President lo defray the
charges which will come in course
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of payment during the year end-
ing the 31st day of March, 10886,
in respect of ‘Working Expenses—
Operation other than Staff and
Fuel'"

Demanp No. 8—WoRKING EXPENSES—
MisceLLanzous ExPEINsEs

Mr. Deputy-Speaker: Motion moved:

“That a Supplementary sum not
exceeding As. 1,36,22,000 be grant-
ed to the President to defray the
charges which will come in course
of payment during the year end-
ing the 31st day of March, 1966,
in respect of ‘Working Expenses—
Miscellaneoug Expenses'"

Drmanp No. 12—PAYMENTs 1O GEnE-
RAL Revenves

Mr. Deputy-Speaker: Motion moved:

“That a Supplementary sum not
exceeding Rs 38,82,000 be granted
to the President to defray the
charges which wil] come in course
of payment during the year end-
ing the 31st day of March, 1988,
in respect of ‘Payments to Gene-
rul Revenues.”

Demanp No.

13—Oren Linm Works
(Revenur)

Mr. Deputy-Speaker: Motion moved:

“That a Supplementary sum pot
exceeding Rs, 30,87,000 be granted
to the President to defray the
charges which will come in course
of payment during the year end-
ing the 31st day of March, 1988,
in respect of ‘Open Line Works

(Revenue)'"
Demaxe No. 14—ConsTRucTiON OF

New Linzs

Mr. Depuly-Speaker: Motion moved:

“That a Supplementary sum not
exceeding Ra. 1.73,07,000 be grant-
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ed to the President to defray the
charges which will come in course
of payment during the year end-
ing the 31s\ day of March, 1966,
in respect of ‘Construction of New
Lines""

Demanp No. 15—Oren Line Works—
CaritaL, DrpreciaTioN Rpserve Fuwo
AND DevirormenT Funo

Mr. Deputy-Speaker: Motion moved:

“That a Supplementary sum not
exceeding Rs. 14,80,74000 be
granted to the President to defray
the charges which will come in
course of payment during the
year ending the 31st day of March,
1866, in respect of ‘Open Line
Works—Capital, Depreciation Re-

serve Fund and Development
Fund".”
Mr. Deputy-Speaker: These De-

mands are now before the house.

Skri P. K. Deo (Kalahandi): Mr.
Deputy-Speaker, while requesting you
to treat the warious cut motions
standing in my name as ‘moved, I
would like to pin-point my observa-
tions not on the entire railway sys-
tem but on the working of the South-
Eastern Railway,

Sir, though the South-Eastern Rail-
way accounts for only ten per cent of
the total railway line but, at the same
time, it carries 25 per cent of the
total goods traffic on all the zones. It
not only caters to the needs of the
five steel plants, but the sixth plant
at Bokaro also is going to be estab-
lisheqd in that area. So we can easily
say that this is our “steel railway”.

While discussing the working of the
South-Eastern Railway, I would like
to point out that Paradeep, which is
the major port lately commissioned
on the eastern coast of this country,
should be linked by a direct line
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1459 hrs.
[SHR1 SHAM LaL SarAr in the Chair]

Even though at the initial slages
we heard so much of administrative
improprieties and financial irregula-
rities and wrong doings when the
project was carried out by the State
Government, it is a good thing that the
Central Government hasg taken over
the Paradeep port and it is a matter
for jubilation that not only Orissa
having g coastline of 250 miles got a
major port but this country has now
got the deepest port.

15 hrs,

Puradip Port has got a draught of
42 feet =t low tide; so, al] the big
steamers and shipy would be easily
berthed there even though there is &
low tide. The economics of this port
ia based on the mnaual export of 2
million tonnes of iron ore which in no
time is going to be increased 1o 3 mu-
lion tomnes and even to § mullwn
tonnes; o, through this port we are
going to export 5 million tonnes of
iron ore. At the same tlme, this port
is going to handle the jmport of food=
grains which we will be getting from
the United States under the PL-480
programme.

So, this is a very important port and
it is high time that the authorities
should think that this port should be
linked by a broad gauge railway line.
It is most unfortunate that a port of
this magnitude hag not got g railway
line o far. There is only the express
highway and some canals which were
built about 100 years back. They are
not afequate for the transport of iron
ofe from the iron mines to the port
S0, 1 most respectfully submit that ¥
we talk of planning, of export pro-
motion and of eaming more [ureign
exchange, i1t is high time that top
priority should be given to sy a
broad gauge railway line from Naya-
gurh, that is, the mining sres, to
Paradip Port.
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Secondly, it is very heartening that
this port has been equipped wiin
mechanical shiploader which can ‘oad
2,500 tonnes every working hour. 5o,
tuking advantage of the latest cquip-
maents previded in the port, 1 again
urge that the Government shou'd give
high priority to have Paradip connect-
ed with the reilway system of this
country.

Sir, if you look at the ralway map,
you will see that there is & gap of
about 50 miles between Talcher and
Barsuan, Barsuan is on a line which
s extended from Rourkels, that is,
tfrom the Bondomundu Marshaliing
Yard it goes up to Barsuan and there
is & gap of only 50 miles. If this could
be commected, we will get a connection
right through from Bhubaneshwar and
from the Paradip side up to Rourkela
so that the entire Brahmanj Valley,
which is the main mining areo and
which comprises of most iron ore and
manganese deposits of the country,
could be properly developed. That as-
pect has to be examined.

Though there has been laiely great
activity on the Dandakaranyus, Bolan-
gir and Kiriburu reilway for the con-
struction of a new railway line fium
Kottavalasa up to Bailadilla, 1 most
respectfully submit that it should not
be w blind. line; 1t should not
terminate  at  Bailadilla, For the
overall development of that area
that line should be extended wnd
sheuld join on the Wardha-Vijayawada
line either al Chanda or at Ramagun-
dam so that all the iron ore of Balla-
dilla and the ¢oal of Chanda Valley
could be integrated to put up our next
steel plant somewhere in that back-
ward area.

Then, lately the railwey authorities
have introduced some new traing and
some bogeys connecling some of our
important cenirey with the capiial of
the mation. It is a very good idea. I
congratulete them on it, bu! some of
the timings that have bern suzgesied
or which are going (o be given effect
to from the 1st April, are no good
The bogey connecting Delhj to Ralpur
i suggesied in » very long and circuft-
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[Shrl P. K. Deo]

ous route which will take about 37
hours to reach Raipur from De.li. The
route suggested is that the bogy
should be attuched to the I’athankot
Express up to Bina. ... (Interruption).

o T yun fag - AT wiw ot
05 g ot ot gwarg § 7

Bhri P. K. Deo: 11 it is not golng to
take pluce, it is all the more bhetter;
but, at the swne time, this aspect
should not be furgotten. The 4nly pos-
sible way of connecting Ralour to
Delhi ig by the Southern Expruss from
Delhi 4o Nagpur, then have 1t conh=
nected by the Bombay-Howrah Ex-
press up to Raipur. It will not only
connect Raipur to Delhl but it will
also connect Raipur to the State capi-
tal, that is, of Madhya Pradesh, and
the Bhilai steel plant and will take
29 hours to reach the destination

Bhri Bade (Khargone): You mean,
from Jagdalpur to Raipur and from
Raipur to Delhi?

Shri P. K. Deo: There is no Jagdal-
pur-Raipur train.

Shri Bade: They should connect it
Hke that.

Bhri P. K. Deo: That will be after
the new construction, not now. 5o, that
aspect has to be examined

1 wunted Lo pin-point my observa-
rions on rertain Ioeal aspects  which
may be examined, 1t is regarding an
over-bridge ut Kesinga, The State
highway pagscs over there and there
is the usunl tussie between the State
Government and the railway authorit-
les

Mr, Chalrman: Things are uddresved
tor the hon. Minister of Railways. I
hope, the hon. Minister of Raillways
will listen to what he says.

Shri P. K. Dee: He has been listen-
ing to his deputy., There is the usual
tussle between the State Government
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and the railway authorities as to the
responsibilty for providing a railway
overbridge. 1 think, that hurdle could
be removed if both parties are sincers
about ijt. I, on behalf of the publae
and on behalf of my constituency,
again urge that providing an over-
bridge at Kesinga railway station over
the State highway is very necessary
and should be given effect to.

Mr. Chalrman: Shri Shree Narayan
Das...... He is absent. Shri Subodh
Hansda.

8hri Subodh Hansda (Jhargram):
Mr. Chairman, Sir, before | lend my
support to the Railway Demauds 1
would like to say a few points for the
consideration of this House. In 1964-
65. 138 new trains were introduced and
in 1065-668 more than 84 trains have
been introduced and the run of cer-
tain trains hag been extended in var-
fous sections of the railways, but it is
most unfortunate to say thst in tha
South Eastern Railway very few new
trains have been introduced. In this
section there are two direct traing from
Howrah to Nagpur and these ¢rains
are running from time immemorial. I¥
has been demanded that for the direct
passengers there should be at least one
Janata train to Nagpur. There |is
enough justification for it as there are
three steel plants just on the maun line
of this section and there is ng doubt
about it and—the riiways will  not
deny the fact—that the passenger ua-
ftic has increased at least iwice, There-
fore I would like to suggest 1o the
railways that this thing sbhould be
considered by them.

Aqin, there i only one truin ori-
glnating trom Howrah to Ranchl A
this House i3 well aware, Ranchi &
fast developing and this is the orly ex=
press train; there ig no passenger trala
just to cater to the needs of the poorest
pection of soclety. Therefore I would
urge that at least a passenger traia
trom Howrah to Ranchi should be pre.
vided via Tatanagar.
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We hud been demanding in this
llouse for a long time that there
should be one express train ur a fas’
running train from Gomoh to lHowrah
vig Kharagpur, Previously, it was sug-
gested that there are a number of ex-
press or mail trains in the kastern
Railway passing through Gomoch cnme-
ing towards Declhi and vice versa. We
suggested that at least one train should
be diverted from Gomoh via Kharag-
pur to Howrah. But this has not besn
attended to. 1 would, therefore, urge
that since there is only one passenger
train originating f{rom Gomoh wia
Kharagpur to Howrah, it lcast one
express or fast running train should be
provided there.

I am thunkful that 1 th demand
a duy train in the Kharagpur.Tata-
nagar evction had been provided by
the rauilways. 1 must thank the rail-
wiy. for that, I would like to say that
vven this timing has been done in such
a way that it is not possible for the
oftice-guers to do any work with the
help of this train. Therefore, 1 would
supest that the timing should be
made in such & way that everybody
should be able to avail] of the train to
avend e offices ot Kharagpur or
Tal.unagar.

Now, | coimne tu wnolher pownt and
that s about the passenger amvnities.
The Railways are pioviding all sorts
of amenities for the 1st Cliss and the
drd Class passengers and not for the
Znd class passengers. The 2nd Clase
passengers usually come frim . Le nuo
die-clasy soclety. They are ol provid-
el with any kind of travelling facilit-
wr, Adl the 2nd Class coaches are the
old Inter Class coaches and therp are
no good sitting arrangements. There
wono pooed lighling arrangement and
there are no funs. Even the latrines
are worse than those provided in the
3rd Class coaches. And even Lhe fav
15 very high and, I think. it is more
than double the 3rd Class fare. In the
circumstances, the persors who are
inclined to trave! by the 2nd Class
ugually travel either by the lst Class
or by the 3rd Class. By saying that,
I do not mean to sey that the 2nd
Class is almost unpopular. Bt the fae!
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feitiains that  since the fare i8 very
high and the zrrangements arc so bad
that the people do not like to travel
v the 2nd Class. Therefore, 1 sug-
gest that if all the 2nd Class Coaches
are re-mode'led and the lares ure uls
redured 1o an extent, 1 think, the 2nd
Cluss passengers will get some com-
fort, some  amenitics and  they  will
Lecome more popular, 1 may give an
lustration here.  Take, for instance,
the carnings of coach, 1st, 2nd and 3rd
Clas from Howrah to Deihi—l  am
spraking of approximate =urnings. The
earning of the 1st  Class coaches js
Ns 2410; the earning of the Ind Class
coach Is about Ra. 4300 and that of the
3rd Class is Rs. 2600 Fven 1f the fare
of the 2nd Class is reduced by 25 per
cent, if it runs to capacily you will
see that the carning nf the 2nd Class
coach is at least B to 10 per cent
higher than that of the drd Cuasg or
the 1st Class. If the 2nd Class is to
be mnde popular, 1 sepggest chat owll
the 2nd Class coaches should be re-
mudelled and the fareg which are so
high should be brought down. If that is
done, the 2nd Class coaches will be=
comt more attraclive to the veople. 1
have alto noticed that the number of
coaches provided in all the Mail and
Express trains is very limited, In the
Bomliuy Fxpress train, only one com-
posite bogie is provided. T ~equest that
at least two bogles for 2nd Class pas-
senyers must be provided with all the
amoenitics which I mentioned earlier

Then, I come ¢o the stall maiters.
Ag this House 1= well aware, cnere 1 u
sort of grievance amongst the ataff
particularly the Claas 111 and Class
IV =ztaff, regarding their promwtiony
This sort of gricvance Is growing day
by day. 1 have had occasiona' taxr
with the running staff and 1 find from
them that they have  an linpression
that If there is nobody at their hark,
got_ If that is the impression, I think,
That iz the impression that thev nave
nnbody is going to get any promotion.
it should be removed, and, this cannot
e done at deparimental leviels What
T sugeest ir that if o cel] i estaniichied
and a special officer iz pul in Lthere to
deal with al] the grievances dirertiy,
then, 1 think, the alaT will be ratiefled
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that their grievances
dealt with.

Coming to the scheduled casies and
scheduled tribes people, this i a stand-
e grievance, a standing complaint,
particularly, in the Roilways that the
scheduled casteg and lhe scheduled
tribes people ure not getting their due
shore. The point is being made by
the Railways that the scheduled castes
people are not capable for Class III
and Class 1V posts. But I do not agree
with that. There is nobody in the
organisation to look after the grievan-
ces of these people. Now there are
certain organisations like the sche-
duled castes and the scheduled tribes
employees welfare associations at Cal-
cutta and also the backward classes
employees welfare association at Cal-
cutta, who are submitting memoranda
after memorando for the redress of
their grievimces. Bul 1 do not think
there is anybody in the organisation
to look after their interests or to find
out the truth in the grievances made
in their memoranda. Therefore, what
I am suggesling is that if the intake
of the scheduled castes and the sche-
duled tribes people is to be increased,
then, T think, in all the Ruilway Ser-
vice Commissiong and also in the
recruitment boards or in the selection
boards, there must be someone who
represents the interests of the sche-
duled castes and the scheduled tribes
people.  If that is not done, 1 do not
think that the quota filxed for the
Scheduled Castes and the Scheduled
Tribes people will be fulfilled.

are propeily

Then, when you say "hat sultable
candidates are not avallable, i would
urge upon the hon. Minister—it is my
teeling and also the feeling of the
people—to set up & committee to look
into the figures for the last five
years as t0 how many poits are reser-
ved for these people, how twe publicity
was given, how many applicatiors are
received by the Railways snd how
these applications were dealt with by
them. If you do that, you will know
whether the explanation that is offer-
ed, that suitable candidates are not
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avallable, is justificd or ot T helieve,
if that is done ihis =1 -otisfy both
the sides, the 1T "war: ; well as the
people who complain that their quotas
are not being fulfilled. I hope the hon.
Minjster will certainly look into it. If
the Railways feal or the Rallways do
not recognise that there should be
any reservation for these people, that
is a separate thing. But if the Rail-
ways want to fulfil the reservation that
is provided for these people in the
Constitution, then, I believe, the Rail-
ways will take up certain stepa to ful-
fil all these quotag reserved for these
people.

Another poimt which is important ls
about the BOX wagons. Loading of all
these box wagons s usually done on
bulk system. There is complaint by a
number of public undertaklngs that
they are always facing a shortage for
carrying  iron-ore, coal and other
minerals to their factory sltes. This is
because there are no weigh-bridges.
Therefore, they are scriously facing all
this shortage. What T am suggesting
is thut some Weigh-bridges should be
set up at the transit stations just to
weigh all these wagons. All these
public undertakings also say that the
cost of production has increased due
to this shortage. The weigh-bridges
should be provided at the transit sta-
tions and the charges which are incur-
red can be realised either from the
companies or from the contractors.

Now, 1 come to catering arrange-
ments, particularly in the restaurant
cars. Whenever the M.P's travel [
have always found that the cooking is
slightly better. Whenever there are
no M.Ps. and other V.IPs and no
Raillwuy officials travelling and there
is only general public travelling the
cooking is worse than anything. 1 have
come across with this a number of
times. When I did not give my identl-
fication. I had noticed thig state of
affeirs. 1 would urge upon the Minis-
ter to look into all this, Only the M.Py»
are not travelling by traing but there
are others also who are travelling by
the trains and, therefore, proper cook-
ing arrangements must be made for the
general public.
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There is also a complaint from the
bearers of the restaurant cars that they
have not received their pay for the
last six months, T do not know why
the pay of the bearery has been held
up. 1 do not know whether by this
time they have been given their pay.
But recently this complaint has come
to me that they have not been paid for
the last six months.

Another point is about a feeder roud
in Jhargram, my own constituency, 1
have been urging for a feeder road
on the northern side of Jhargram
Railway Station on the South-Eastern
Railway. Passengers coming from the
north have to croes the level crossing.
Sometimes when some train comes, the
railway leve] crossing is closed and it
is very difficult to cross with any cer
or rickshaw to go to the other side
and catch the train. Therefore, to give
facilities to the passengers coming
from the northern side of the Jhar-
gram Railway Station, 1 would urge
that there should be & [eeder road
from the main road, P.W.D. highway,
to the northern side of the Jhargram
Itailway Station.

The last point ig about schnoling
facilities for the railway employees'
children. Though it is not the full res-
ponsibility of the Railways to give
srhorling facllities to the children, I
think it is the moral gbligation of the
Railways to give egual oppuriunity in
education to the children of the rail-
way employees. [ find from the report
that nol more than 50 per cent of the
children are provided with schooling
facilities and the rest are allowed to
make their own arrangement.

I come from Kharagpur where, as
every one jn this House knows, there is
a Wvg railway colony. But there is only
one railway school there catering only
to 50 per cent of the need; of the total
rhildren population of the railway em-
ployees. Of course, there are certain
other schools also. The employees send
thelr children to the other schools, but
the conditions there are such that even
in the private schools it ig very diffi-
cult to get admissions. Therefore, a few
years back, some railway employees
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started one school there and it has got
the recognition wupto High School
standard. 1 have brougnt this matter
to the notice of Railway authorities a
number of times. There are about 800
boys and girls reading in this school
today. If the Railways really want to
give any facllitieg for the education of
children of the railway empioyoces, then
T should say that those children should
be admitted In the rallway school. T am
not demndlng a building or any land
for constructing a building for hous-
ing that school. 1 am simply urging
that it Is the duty of the Railways
to provide schooling facilities to all
the boys and girls. If thal is not pos-
sihle then T come 1o the alternative.
The demand of the schoni authorities
at the moment is that the land, which
they are demanding now, should be
given to house the achnnl because the
recognition for that school was given
only on a provisional basl». 1Inless they
have the lend to house the echonl, the
recognition will be withdrawn This ja
the secand year and if they do not give
the land for the achool, then the recog-
nition given will be withdrawn. 1
would, therefore, urge the Rallway
Minister to look into thix thing very
serioualy; otherwise, n numher of difi.
culties would arise.

Shri Warlor (Trichur): I, along with
my other friends, have proved severa’
cut motiong and T hope that the Minls-
try will look into those cut mntions
as usua] and, if possible, they may let
us know what they propose to do
about them, what action they are going
to take about them. T am not deallng
with all those in detail now.

The main point I want to strose s
that—I am saying this now hecaner 1
did not get any chance in the gencral
discussion—there are tw> aspects In
the development of Railways in this
oountry. One la the absolute, im.
mediate, urgent necessity to develop
and expand railway construction In
those areag which are developed in-
dustrially. The hon. members mention.
ed the development of Paradesp. That
requires immediate attention. Natu-
rally, T hope the Railway Ministry
will be alert to that. So also those
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regions where industries have growna
vertically like Bombay and Calcutée
and at those places where new mines
have been developed. All these musi
be attended to. There is no disputs
about it because in a long-term plan-
ning we cannot neglect the iminediate,
urgent necessity, but al the same time
eonsidering the potential necessities of
thig country in developlag all reglorm
equally, in developing those regions
which had been neglected for the last
s0 many years, for hundred years or
50, it is mbsolutely essential that some
perspective planning must be thare,

There are many parts in the country
which are not opened at all not only
to railway traffic but also to motor
traffic; for instance, regions like Ratna.
girl or Wainad; the entire arca of the
western ghats  contains so much of
wealth which can be tapped for the
development of the country, but these
are neglected. The cause is not tracea-
ble to this Ministry or the Minister in
charge, The reason i this. When the
Britishers first planned to lay these
railways, their first consideralion was
naturally that of military and strat-
egy. Then the indusiries also deve-
loped all along the line where there
were transport and communication
facilities. Now we are having a peace-
ful development of the couniry und
that process, that courss which had
been in vogue, must be siphily amend.
ed, if not complitely reversed. The
Estimates Committee's report  which
Mr. Deo is pointing out to me in this
respect is very rclevant. The Com-
miltee note that the South-Eastern
Railways has not sufficiently penetrat-
ed into the intertors of Orissa, Madhva
Pradesh—Mr. Kamath will be very
much pleased about it—and West
Bengal. This is the case not only in
these Stateg but also in so many other
States,

For instance, it vou look rt the rail-
way map of India, you will find that
almost all the rallway lines in the
southern India are meatre gauge and
not broad gauge. Of course, there are
ene or two broad gauge systems but
the mais mystam In the south {s metre
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gauge and that is actually attributed
to make it still remain as a hinterland
rather than an industrial developed
place.

Coming now to Kerala, again we find
the same thing. We ar2 in a very
tragic position; rather it is a tragic
comedy. When we approach the Minis-
try of Industry or, for that matter, pri-
vate industrialists, they will always
complain that there are no transporti
facilities there and ask how can ihey
come there and establish industries.
They say that it will be an extra charge
for all those things. So far as raw
materials are conceracd, Xeraia pro-
duces B0 per cent of rabber, but the
rubber-based industries are growing
not in Kerala, but in other places. The
muin reason given is lack of transport
as well as other means of comimunica-
tions. I dg not know whether 11 is
justifiable or defendahls, but that is
the fact. When we approach the Rail-
way Ministry or the Tranzport Minis-
try for more transpott fucilities or
railway facilities, then we are to'd
that we have not got many industiics.
There are industrial prooruies here,
there and everywhere in the country
except in Kerala. So we are in Lbe-
tween Scylla and Clarvbdis. We are
in that situation!

Let us see the history of railways in
that State. The only railway line that
we have got throughout these fiftcen
years—this House mu-t know the his-
tory—is the one for 93 miles, the
Cochin Harbour or Ernakularn —Quiloa
link and that also, on'y a2 metra gauge.
First it was thought that jt would be a
broad gauge. We though that, if that
line was made a Yrnad pauge, then
eonsequentially  the link  between
Quilon and Trivandrum, the Capital
of Kerala State, also wouid be com-
pelled or foreed to ' cunverted intn
broad gauge. But just the reverse hap
pened. In the beginning we are toid,
it will be a broad gauge. What was
the pull to make it metra gauge is still
unknown to us. We are !gnorant about
it. There are so many reasons. One
iy that the hinterland of South Indis
must be connected not onty by s broad
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gauge system but also a2 metre gaugs
system so that all those areas can be
fed and that can be a feeder line to
Cochin harbour. That proved futile.
If the traffic survey is looked into

(Interruption).

An hon. Member: Ewen Cochin is
not connected wilth broad gauge.

Dr. Ram Subhag Singh: Both the
gauges.

Shri Warlor: They say both, but the
metre gauge system was a loss in that
respect, It it is sustained now it is
because of the traffic of Kerala alone,
But the pull was from Madura. That
is the funniest part of it. If we want
that division itself, the Madura divi-
sion to be converted into a zonal
wsystem there in Kerala then, it will be
termed as parochial. So, I am wvery
diffident about it. There is not so much
pul] here. The criterion or the deciding
factor or the determining factor is
this. That is how much traffic goes
from Tamilnad, from Madras. So, we
are dependent always iike that. If a
new train is introduced the first con-
sideration is how mmuch -raffic will
flow from other parts, not from Kerala,
The development of Kerala .3 always
at default. My hon. triend opposite,

Dr. Ram Subhag Singh knows
al] these things. 1 know that. le
makes a thorough study of these

things. T am very happy about it. He
is not like some of the other Ministers,
I am very sorry to comment, some of
them brush aside whatever arguments
are there. He has a sympathetic at-
titude. I know. The House also must
be taken into confidence about it.

Mr, Chairman: That is why the
hon. Minister is listening to every
word of what the hon. Members say.

Shri Warlor: Regarding Cochin,
harbour, I wish to say this. Because
ol the hcavy traffic ghips are not
willing to berth in the Cochin har-
btour for the oné reason that there
are no godown facilities, no godown
space. Why is there np godowp
space? Immediately the curgo is
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unloaded in the harbour, in the port
that is not transferred quickly by
train, It takes so much time, Sup-
pose there is 5 double line upto
Coimbatore at least—'his has be-
come the industrial hub in that part
of the country—the whole carge can
go away. Eight oil trains along are
running today. What iz the line
capacity? How much traffic is there?
Is there not sufficient potential ele-
ment there to juslify the doubling of
the line? So, instead of single line.
it gshould be g double broad gauge
line.

In our country the highest den-
sity of population ig in Kerala. Now,
we are not going to reduce that po-
pulation anyway. Everything de-
pends upon the  population  basis.
We shall get more from the divisible
pool if we shall have more popula-
tlon. S0 we are not going ™ have
family planning unless the Gavern-
ment reverses ilg policies in regard to
population basis. If we reduce our
population we will not be having
anything at all. Now at least the
pressure of population is  there to
show us something.

T row wish 1o say  something
aboul the coastal line. The deve-
lopment of the Fisherieg Industry in
India can bring in hundreds of
crores of rupees, if this can be pro-
perly looked into and properly de-
veloped. But here again we face this
problem of transport. As soon as the
ship arrives at Cochin port or any
other port in Kerala, if the same can
put in frigidaire and put into com-
purtments and bogies and transpor-
ted throughout India, we can  say
that half of the food problem will
be solved on that score alone. At
present there is no such facility. So,
all these potential elements are there
which justify more consideration
from the Railway Minister as well
as from the Planning Commission.
When we ask the Railway Ministry,
the Railway Ministry i3 ultra-sym-
pathetic to our cause. But then
they will simply tell ug Please con-
vince the bossey in the Planning Com-
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mission also'! When we go to the
Planning Commission, they would say
that the Railway Ministry says that
priority should be given to such and
such g line and not tu the others. So,
where are we? We just move like a
shuttle-cock up and down, and by
that time, the budget is over, appro=
.priation is over and implementation
.is over and we are nowhere. This is
what is happening. This should not
be so. [ think the House must con-
sider the case of Kerala gympatheti-
~cally.

There is a standing complaint in this
country that most of the middle class
employees arp from Kerala and they
are to be found everywhere in India.
Some people say that it has become a
rather chronic disease with the Mala-
vialee prople. But I think the people
‘must also be thankful that we serve
them in many capacities throughout
India jn fact nol only in India but
even abroad. Now, from Kerala, our
beautiful and very efficient nurses are
going even to England and Germany
on the request of those Governments
to servp the prople there. So, this
vountry must be thankful for at least
that much of export of intelligence
which we are making. But, in re-
turn, can we not ask for a few more
seals 1n the traing for our people?
But that is denied. About fourteen to
twenty thousand women workers gre
-employed in Ahmedabad from Kerala

alone. In the Bombay textile
working class, g good number of
‘workers are from Kerala. You would
find that thiz is the case in other
places also, such ag Rourkela, Bhilal
-ate. Unti] the local people come of
nge and take up thig construction
work, our people get some employment
there, because naturally our plan
must go ahead. Of course, after ten
years, they may be retrenched, but
at least for ten years they can eat
something, though afterwards they
may have to starve, as is the case
with regard to the Bhilai employees.
“These people want some traffic facili-
‘ties. Why not give them those facili-
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ties? We have submitted certain
schemes to the Ministry and I hope
that under the gympathetic and able
guidance of the hon. Mmister of State,
Dr. Ram Subhag Singh, we ghall have
a better deal, a better deal if not a
fair deal,

Now, I would like to say a word
about the diet in our hospitals. Shri
Vasudevan Nair and I have given
notice of a cut motion in this regard,
and this has been ag a result of the
experience of Shri Vasudevan Nair at
the Olavakkot hospital. The diet is
the worst possible in the hospital
there. At least in those places where
Government take the responsibility
to feed then and there, the food that
they supply must be good, as for ins-
tance. the food in the jails, the food in
the hospitals and the food in the
Caravelle flights. That is the personal
responsibility of the  Minister or
rather the Ministry. Unfortunately we
find that food generally is not the
responsibility of anybedy and it
seemg to be the responsibilty of God
and the monsoon and so it is said that
we can not complain. But at least on
the Railways, if Dr. Ram Subhag
Singh cannot give us good food, we
shall complain to him,

Dr. Ram Subhag Singh: We shall
be giving good food. So, my hon.
friend need not worry about it

Shri Warler: It should be given in
sufficient quantity also. Then, again,
there is a large quantity which is
pilfered in these hospitals. That must
be checked.

There was a complaint in the Olav-
akkot branch in this connection, and
I wish to draw the pointed attention
of the Ministry to that point. The
subordinate officers must always be
left contented gnd satisfied. Discipli-
nary action is for the betterment of
the efficiency of the organisation and
not to victimise and penalise all and
sundry. The best disciplinarian is he
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who can convince his subordinateg of
better and efficlent execution of work;
instead, if he invites only the discon-
tentment and dissatisfaction of his
subordinate officers, then T must say
that no amount of disciplinary gction
will correct the mistake, nor is that
officer the fit person to be in that
post. I do not blame smybody. But
such things should not affect the pro-
per and efficient working of the orga-
migation, That Is all that I wish to
say. Now the commission is there the
references are there, and it is all
known to the Ministry and proper
action must be taken.

About the Delhi-Cochin third class
sleeper coach, I may not say much
becauge I have already explained it
well enough. There is a combined third
and first class coach. First ot all the
first class compartment iy unnecess-
ary.

Shri Harish Chandra Mathur
(Jalore): Where do we sit?

Shri Warkor: That must be scrap-
ped, because the first class iy mnow
patronised only by those people who
are not paying anything.

Shri Harish Chandra Mathar:
we shall keep air-conditioned
commodation?

But
ac-

Shri Warlor: Why should the Mem-
bers of Parliament not be given free
pagses to trave] by air? Why should
these first class compartments be kept
there? We are not making use of
these facilities uften.

Shri Bade: In a socialistie pattern
there should not be any first class.

Shri Warior; I have not used the
first clasg pass also gg often as I
should have done. That is what 1 feel.
1 huve not often used it because there
ig no recessity. T think that it would be
uneconomis to the railways. Instead
these could be converted to third
clasg sleeper coachies for long distance
journey and by that way more reve-
nue will come to the railways and a
greater number from among the pub-
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lic can also be served. That is what
I would like to suggest, T am not
standing on any idealistic or ideslo-
gical  grounds. It is a practical
suggestion which I am making,
The reservation in the thurd class at
present is no reservation to all, al-
though some reservations are made
on paper, we find the third class so
congested....

Shri Har Vishnu Kamath (Hoshan-

gabad): It is all bogus.
Bhri Warlor: The bogle is there,
but it is all bogus, as my hon

friend Shri Kamath says.

Mr. Chsirman: But not according
to the hon. Member.

Shri Warlor: I would make a similar
suggestion in regard to the Bombay-
Cochin express also. First of all, we
would urge upon Government that
unless and until we get g straight
line from Bombay to Cape Combrin
via the West Coast, things would be
very difficult; T am not saylng that
they must have railways through
tunnels in as many of the rocks in the
Western ghats as necessary, but there
must be =a siraight railway line
instead of such g circultious route as
is there now.

8hri P. K. Deo: Connecling HKun-
kan also.

Shrl Warlor; Yes, connecting Kon-
kan, Ratnagiri, Gon and so on Unless
and until we get this, there musl be
more traing running to the south
from Bombay exclusively reoching
Mangalore  and Cou.n  Harbour.
That is very oczentia] , It may be said
that the present traffic may not justify
it. But there is no traffic at present
hecause the facility is not there,  1f
mare farilitieg are given for  traffic,
then there would be mofe people
coming and more people poing, and
tkere  would also be poodg  traffie,
1 mav tell the Railway Ministry the
gecret of the thing. By doing so,
they would get the cream of the
trafic. ‘This traffic may not be known
to the railways now because much
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of it is taken by private motor trans-
port. The cream of the revenues,
therefore, goes to the  private
pocket and it is only the most
uneconomic trafic or their own
traffic which comes to the railways.
Why should not the railways also take
some portion of this traffic? At pre-
gent the traffic is not coming to the
railways, because goods do not reach
in time, and it iy not gafer and the
railway facilities are not adequate.
1f these difficulties could be elimina-
ted, then the rallways would get
more traffic.

In regard to railway quarters, I
would not dwell upon it very much
now. But it is a well known fact that
there has not been much progress. I
wish to know whether Government
have advanced even a bit in this

respect, or whether it is still 80 or
83 per cent.
Dr. Ram Sdbhag Siagh: 1t has

gone up to over 38 per cent.

Shrli Warlor: It is only a little less
than 38 per cent. In this country,
these are the only few things which
the employees can get, namely some
shelter somewhere and some bit of
food. These two ure their minimum
needs, Here in Delhi there s Rail
Bhavan, Nirman Bhavan and g0 many
other Bhavans are also coming wup.
But there is not any Bhavan for the
poor employees.

8hri Priya Gupta (Katihar): There
is not & single Minister or an Officer
of the Railways without a quarter.
Every one of them has got quarters
or Saloon o~ transit camp tcnement
to live in.

Shri Warlor: No, 1 shall come to
dining car employres. I have come
across g recent circular of the Rall-
way Board. It seems that the res-
ponsibility for all the faults and for
all the breakages and for all conse-
quent losres is put on the shoulders
of the catering staff. What ia the

Manager therefor? To make up the
accounts and get whatever he has in
balance?  The Managers must be
put to some respomsibility. Not only
that. This catering staff is treated
in the worst possible way. Because
the passengers must be gerved
with some food before they reach
their destination—they arg also wor=
ried tp reach their destination In
time—the catering staff is running
here and there. The food is also not
according to the perscribed standard
Whatever is doled out by the manage-
ment is served and the people get so
angry that these people are treated
in a sub-human way. 1 have also
noted that gome complaints have been
sent even by MPs. -They don't realise
that these people are rendering ger-
viee in running traing and not in the
de lure hotels. These people are mif-
ering all these things, Finally, when
they receive the pay-packet, they fina
that all the fines for the breakages
and loss are deducted from their
salary and they don't get even half
of their salary. Supposing &  small
stainlesy steel vessel is losi—some
gentlemanly passenger might have
put it unknowingly inside his box—
then the bearer is to foot the bill

Bhri Krishuapal Singh (Jalesar):
Is there any time-limit, Sir?

® Mr. Cbatrman: Time is allotted to
the parties.

Bhri Warlor: I am not taking more
than the limit. According to the re-
cent circular, these people are to be
penalised for all the losses. In addi-
tion to their physical suffering of serv-
ing in the running trains, they are
also to suffer financially, The Minis-
ter of State, Dr. Ram Subhag Singh,
must look into these things parti-
cularly and do something. This is
more a human problem. 1 have seen
that one casual bearer, who was re-
cruited from the platform of Madras,
who did not know how to
board the running train or how to
get out of the running train, fell
down and died by catching hold of
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the handle. What is a casual worker
getting? Rs. 1.25 per day, Should
1t be so low? Is not the lLife of people
valuable in this country even now?
‘There are riff-raff on the platform and
when there is shortage of hand any-
body is recruited. Why should there
be so much absenteeism in the ranks
of regular service people? That is an
indication to show that all iz not well
there. Before the passengers they
look very humble and they may pose
that everything is all right. Inside
they feel that they are not given
justice, That is why I want to bring
to your pointed attention these things.

Now, there are a few lines which
are of urgent necemity like Cape
«Camorin-Tirunelveli line and I hops
my friend from Tirunelveli will sup-
port me, But there is one thing to
be noted. Whatever line we may get
in Kerala, 75 per cent advantage i
for Madras State.

in regard to the allowances of the
rworkers, there are certain anomalous:
‘positions today. The workers in Ola-
wakkot sitting on the eastern side of
the Railway line do not get a parti-
«ular allowance which the people mit-
‘ting on the western side get.

Dr. Ram Babhag Siagh; They will
:get now,

Shri Warler: Thank you, BSir.
Bo that iy decided.

About the general pay scales efc.
1 am not dealing with it as my hon.
“friend, Shri Priya Gupta, is awaiting
his opportunity to speak

Then there is the need to construct
a coasta]l line in the Ernakulam-
Kayamkulam-Alleppey belt. It i5 very
important, Alleppey is one of the
finest towns which tourists used to
call the Venice of the south. It once
employed 25,000—30,000 coir workers.
It is g completely dead city today.
How many Gujarati business people
have packed off? Because therg is no
business, Such a commercially im-
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portant cily between two cansgls, a
beautiful place, is now like a desert
No railway, nc worthwhile system of
communication. The old canoey can-
not carry all these good. to Cochin
port,

‘Then about the opening of the
Kumli line. We export so much of
tea from BO0O ft. so, much wf rubber
from 5,000 feet and 30 much of car-
damum from 6,000 feet high. Even
then you cannot glve us even a small
railway to hau] all these goods
to Cochin port. What i3 this?

Mr. Chalrman: One minute more.

Shri Wartor: 1 do not want any
more minute. I hope the Railway
Ministry will wake up to its respon-
sibility, not only to the giants that
are doming up in certain fortunate
parts of this unhappy country....

An ben. Member: Bihar and UP.

Shri Warlor: I do not name any—
but also to the unfortunate state of
affairg of a State in the extreme
south neglected not baly by the pre-
sent but the past masters also, criml-
nally peglected. I hope the Ministry
will give us if not our due gshare at
least & small share for the develop-
ment of the potential of the Btate of
Kerala.

8hri V. B Gandhi (Bombay Cen-
tral South): Mr. Chairman, while
supporting these Demzndy for Grants,
I would like to say a few ‘words
about the measuresx of industrial
safety obtaining in our railway work-
shops. In o‘her wards, I would like
to say a few words out wha! we are
doing in the railway workshops in the
matter of sccident prevention setivi-
ties and also the messurey we are
taking to arouse gafely-conscic usness
among the railway staff,

1 know quite a lot of good work s
being done, very valuable work 8
being done, among the staff oa the
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[Shri V. B. Gandhi]

open lines. But I would like to draw
pointed attention to what is actually
being done among the staff of ur
rallway workshops,

15.55 hrs.
[Mr. DeruTY-SpPEAKIR in the Chair.]

D.G. and

The railways have a large respon-
sibility in the sphers of provsion of
industrial safety, They are one of
the biggest employers of industrial
labour. They have a vast net work
of workshops, I think over 200 of
them, and employ a large working
population of almuvat half 3 million.

As we know, in thiz country, gene-
rally the rate of accidents is on the
increase. That iz only to be expected
because the machines that the worker
has to use are getting more complica-
ted and miore sophisticated demanding
greater intelligence and activity onthe
part of the worker in thair use. In
1962, the rate of accidents was 42.40
per thousand workers. This compares
with the rate of accidents of 20 per
thousand workers in prewar dayn
‘That is a clear indication of how
things are going in terms of indus-
trial accidents. But what 1 am in-
formed is that the rate of accidents
in railway workshops is almost dou-
ble the all-Indiag average of I do not
wvouchsafe for my figures; T hope they
are correct. I hope at least they are
not very far wrong.

In an gpecident, the worker is the
first victim, If he suffers injury or loss
of limb; or if he loses his life, his
tamily is the next sufferer. The em-
ployer ton suffers considerably; he
suffers in loss of productivity and
working time. Multiplication of these
accidenly bringy no good to anybody.
In fact, they mean a contiderable loss
of productivity to the country. The
Toss is, of course shared on  both
gides. the employers and the emp-
loyees, since production iy a joint
venture,
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Now  actually in the railway
workshops, the arrangements are

somewhat like this. The ovfficer dire-
ctly responsible for safety is the
works manager who exerciseg auth-
ority on the shop floor through the
supervising staff. In some cases, there
may be a separate safety department,
but generally these safety department
officery function in an advisory capae
city or their functioning is of an ad-
visory nature. In a railway with »
number of workshops, the ief Me-
chanieal Engineer will be in charge
of these worksheps and the varlous
Chief Mechanica} Engineers. will be
responsible to the Member (Mechani-
cal), Railway Board, Accident pre-
vention work has to be progressively
planmed and persistently pursued. It
is not just accomplished without
effort. There are certain accepted
standards of safety work in  work-
shops. One hag to conduct safety
courses; one has to conduct surveym
in an organised manner and maintain
accident statistics, All this has to be
done; they all form part of the stan-
dard accident preventlon programme.
Now, Sir. ag you know, as science de-
velopes new sciences come up and
safety engineering has now become to
separate science. Judging the situation
as wo see it some of us from outside,
we do not know it from the inside of
these workshops, we feel gnd we
come to the conclusion that something
more than what js being done at pre-
sent has to be attempted, At present
the workshops are administcred on
the basis of ench individual workshop
as @ unit by itself. 1 hope I am right.
That does not help very much o
making it possible 1o have a proper
collection of statistics, proper clssifi-
cation of data and co-ordination of ac-
cident prevention mcasures. All this
has to be done and it has to be done
in the interest of greater produclivity
and safety of human lives and also the
progress of rallway workshops. Oma
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would come to the conclusion that it
might perhaps be bugun by having
some kind of a separate organisation,
a seporate department, some kind  of
department for industrial gafety, by
having an uficer who can co-ordinate
al] these acuvities connected with ac-
citlent prevention. I know  from our
experience in these mutters that the
Rallway Eoard hag 5 liberal gttitude,
g kind of a receptive attitude, 1 hope
the Railway bourd will consider this
suggestion rather serivusly. Before 1
close 1 have tg say this, I do not want
to give the impression that not enough
is being done by the ruilways. From
the literature supplics to us we can
see that quite a lot of excellent and
first-class work is being cone in the
matter of safety. For instance, in the
speech  of the Railway minister in
parg 28 on Page 23, we read a  very
good account of what ig being done;
it is of very advanced quality and
sophisticated nature. That sort of
thing should be appreciated by this
House. For instance the Railway
fminister says:

“A psycho-technical cell ig now
functioning in the Safety Direct-
vrate of the Railway Board for
studying the personality characte-
ristics that tend to make some
employees accident prone. Points-
men, cabinmen, drivers and mo-
tormen are the categories so far
covered in the studies.”

That is exactly the point. Much is
being done. That s the impression we
gel. Much is done in respect of the
open line staff gnd that should also be
taken up now in respect of the staff
in the railway workshops.

ot wo e Wy : IITEIw WETTT,
tow AT ¥ w A frate
65-66 4T 66~67 ¥ I ¥ 1
uvft ¥t 39 fral & qz 0 s fordy
ft T mfeai TR ff T AR O K
& 7 ¥ ag wgm fe it 7w gaTT agt
91 T e ward w3 koo
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Mr. Deputy-Speaker; Hon. Members

may now move the cut motions to the
Demands for Granty in respect of
Railway Budget for 1968-67, Subjects
to thoir being otherwise admissible,

Bhrl Wardor: 1 beg to move:

“That the demand under the
bead TRailway Board' by reduced
by Rs. 100.7
[Need for giving promotion to the
commercial clerks working in
Howrah strictly on the bass of
semiority (20)).
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“That the demang under the
head Railway Board' by reduced
by Rs. 100."

[Need for making all the local traine
in Howrah-Bandel and Howrghe
Tarakerwar sections three unit
coaches instead of two (21)].

“That the demand under the
head ‘Railway Board' be reduced
by Rs. 100"

[Nerd for the introduction of another
four up and down trains in Howrah-
Burdwan chord line (22)).

“That the demand under the
head ‘Railway Doard’ be reduced
by Rs. 100."

[Need for the arrangement of water-
ing of station platforms in the
Howrah-Burdwan section (23)].

“That the demand under the
head ‘Railway Board' be reduced
by Rs. 100.”

[Need for introducing thre; more up
and down traing in Howrah-Tara-
keghwar gection (24)].

“That the demand under the
head ‘Raiway Board' be reduced
by Rs. 100"

[Need for the construction of foot
over-bridge in the nurthern side of

Haripal and Serampore stations
25)].
*“That the demand under the

head ‘Railway Board' be reduced
by Rs. 100”

[Need for miving weekly rest ar per
Adjudicator’s Award to the Train
Examinery of Mughal Sarui C. & W,
shed (20)].

“That the demand under the
head Railway Board' be reduced
by Rs. 100."

[Need for maintaining seniority st
of the Train Exeminers of grade C
and above in Farterm Rallway
).
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“That the demand under the
head ‘Railway Board' be reduced
by Rs. 100.”

[Need for rationalising the procedure
fur giving training to Train Eza-
miners (28)].

“That the demand under the
head ‘Railway Board' be reduced
by Hs. 100"

[Need for payment of full wages to
the employees of Lilooah Workshop
for the lock-out period (29)].

“That the demand under the
head ‘Railway Board' be reduced
by Hs. 100."

[Need to absorb in the permanent job
the electrification project employees
after the completion of the projects
in different zones (30)].

“That the demand under the
head ‘Railway Board' be reduced
by Rs. 100"

[Need for sanctioning more cabin
men for the cabins on both sides of
Rishra Station on Easterm Railway
(31 ].

“That the demand wunder the
head ‘Railway Board’ be reduced
by Rs. 100."

[Discrimination in regard to the entry
grade pay scaler of direct recruit
train examinery and departmentally

ted iners (32].

*“That the demand under the
head ‘Railway Board' be reduced
by Rs. 100"

¥ e

[Discriminatory treatment in declar-
ing 80 per cent of the posty from
entry grade to next hipher grade as
reserved for the train eraminers
recruited directly and only 20 per
cent for the train examiners promoi-
ed departmentally (33)].

*“That the demand under the
head ‘Railway Board' be reduced
by Ra. 100~
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[Question of declaring the non-szelec-
tion grade of Rs. 205—280 for train
examiners as selection grade (34)].

“That the demand under the
head ‘Railway Board' be reduced
by Rs. 100"

[Need for distribution of higher grade
posts for Train Exraminers (35)].
“That the demand under the
head ‘Railway Board' be reduced
by Rs. 100"

[Chaotic condition prevailing in the

C. & W. repairing departments
(36)].

“That the demand under the
head ‘Railway Board' be reduced
by Rs. 100.”

[Need for giving night duty allow-
ances to all the train examiners
(3Nl

“That the demand wunder the
head ‘Railway Board’ be reduced
by Rs. 100."

[Denial of opportunities of promotion
to the Train Ezaminers of grade
Rs. 250—280 against the increased
number of posty created (38)].

*“That the demand under the
head "Rallway Board' be reduced
by Rs. 100."

[Denial of opportunities of promotion
to the train examiners of Adra unit
to the grade of R 250—380 and
above (39)].

“That the demand under the
head Railway Board' be reduced
by Rs. 100"

[Denial of promotiom to the artlsan
staff qualifled for absorption as train
eraminers grade ‘D’ in [Eastern,
South Eastern and Central Railways
(40)1.

“That the demand under the
head Railway Board' be reduced
by Rs. 100."
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[Non-payment of Night Duty Allow-
ance to the Train Eraminers of
Mughal Szrai C. & W. Depot in
Eastern Roilway 41)).

“That the demand under the
head Rai'way Board' by reduced
by Rs. 100"

[Need to confirm the Trawn Examincrs
officiating in grade ‘'C’ and grade ‘D"
posts (42)].

Shri Krishnapal Singh (Jalesar): 1
beg to move:

“*That the demand under the
head 'Railway Board' be reduced
by Rs. 100.”

[Need for ertension of Barhan-Etah
Line (#4)].

“That the demand under the
head ‘Railway Board' be reduced
by Rs. 100."

[Need for stoppage of Express Trains
at Bhadan, Northern Railway (43)].

“That the demand under the
head ‘Railway Board' be reduced
by Rs. 100"

{Need for improvement im calering
between Barauni and Tinsukhia
(48)].

Shri P. E. Deo: T beg to move:

““That the demand under the
head ‘Railway Board' be reduced
by Rs. 100."

[Neced for providing winter uniforms
to the bearers of the Dining Cars,
whether temporary or permanent
cadre (85)].

“That the demand under the
head Railway Board®' be reduced
by Rs. 100.”

[Need for absorbing the staff on
temporary cadre in permanent codre
(86)].

“That the demand under the
head TRailway Board' be reduced
by Rs. 1007
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the Howrgh-
Waltair via

[Need for extending
Rourkela Express 1p
Tatilagarh (87)].

“That the demand under the
head ‘Railway Board' be reduced
by Rs. 100.”

[Need for constructing g new hroad
gauge  railway ling conmnecting
Kesinga (South-Eastern  Railweay)
to Jeypore (D.BK. Rly.) (88)]).

*That the demang under the
head ‘Railway Board' be reduced
by Rs. 100.”

[Need for ertending the D.B.K, Rail-
way ling from Bailadila in Bastar
to Ramagundam or Chanda on
Wardha-Vijayawada  section  of
Central Railway (88)).

“That the demand under the
head ‘Railway Board’ be reduced
by Rs. 100"

[Need for providing an over-bridge
near Kesinga (S.E. Rly.) (90)).

“That the demand under the
head ‘Railway Board' be reduced
by Rs. 100."

[Need for providing a platform to-
wardy the Town at Keringa Railway
Station and & foot over-bridge
1)1,

*That the demand under the
head Rallway Board' be reduced
by Rs 100"

[Need for having o ladies waiting
room at Kepnga, South-Eastern
Railway (92].

8hri Warlor: I becg to move:

*That the demand under the
head ‘Hallway Board' be reduced

by As. 100"

[Nead for improvement in the quality
and ity of diet supplied in the
Railway hospitals (93)).
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“That the demand under the
head ‘Rallway Board' be reduced
by Rs. 100"

[Nesd for looking into the complaints
and grievances of subordinate staff
of the Signal Branch of Olavakkot
(M) ].

“That the demand under the
head ‘Railway Board’' be reduced
by Rs. 100."

[Need to convert the Delhi-Cochin
coach into @ Third Class sleeper
coach (95)].

“That the demand under the
head 'Railway Board' be reduced
by Rs. 100."

[Need to start an express train from
Bombay to Cochin (98)].

*“That the demand under the
head Rallway Board' be reduced
by Rs. 100"

[Need to expedite the construction of
more quarters for the railwaymen
(81,

“That the demand under the
head ‘Railway Board' be reduced
by Rs. 100"

[Need to discusy the grievances of the
dining car employess (08)].

“That the demand under the
head TRallway Board’ be reduced
by Rs. 100"

[Need for providing wmore delure
trains (99)].

“That the demany under the
bead "Miscellaneous Expenditure’
be reduced by Rs. 100."

[Need to provide adequate funds for
apesdy traffic survey for a new line
from Tirunelveli to Trivondrum via
Nagar Coil with a branch t; Cape
Camorin  (104)].

*“That the demang under the
head ‘'Ordinary Working Ex-
penses—Administration’

be reduc-
o by Ra, 100"
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[Need to revise the pay-scales and
increase the running allowamce of
guards (108)].

“That the demang under the
head ‘Ordinary Working Ex-
penses—Administration’ be reduc-
ed by Rs. 100"

[Need to give house rent allowance to
employees residing within 8 k.m,
area of Palghat town at Olavakkot
(108)].

“That the demang under the
head ‘Ordinary Working Ex-
penses—Administration’ be redu--
ed by Rs. 100.

[Need to revise the pay-scales and
service conditiong of class IV stoff
without any delay (107)].

“That the demanq under the
head ‘Construction of New Lines—
Capital and Depreciation Reserve
Fund' be reduced by Rs. 100."

[Need to start ney railway liner im
Keralg State (108)].

“That the demang under the
head ‘Construction of New Lines—
Capital and Depreciation Reserve
Fund' be reduced by Rs. 100"

[Need to construct a new coastal rail.
way ling connecting Ernakulam and
Kayamkulam in Keralg State
(109)].

“That the demang under the
head ‘Construction of New Lines—
Capital and Depreciation Reserve
Fund' be reduced by Rs. 100"

[Need to convert the Ernakulam-
Trivandrum line from Metre gauge
into Broad gauge (110)).

Bhri Priya Gupta: I beg to move:

“That the demang under the
head Railway Board® be reduced
to Re. 1"

[Need for sanction of Border Allow-
ance to employees of Northeast
Mﬂwmmwﬂm
troubley ond threats
(111)].
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“That the demand under the
head ‘Railway Board' be reduced
to Re. 1.7

[Need for granting three increments
to clasy III and class IV staff of
Northeast Frontier Railway at par
with gazetted officers (112)].

“That the demang under the
head Railway Board' be reduced
to Re. 1"

[Neei for payment of arrears of C.P.C.
acales of pay to casual labour relat-
ing to period prior to lst January,
1962 held up on ground of Limita-
tion Act (113)].

“That the demang under the
head ‘Railway Board' be reduced
to Re 1"

[Need to reinstate in rervice and pay
arrear salary beyond 3 years count-
ed from date of Supreme Court
Judgement in respect of those re-
moved under Rules. 148/149 of IRE
Code (114)).

“That the demang under the
head ‘Railway Board' be reduced
to Re. 1"

[Failure to give chance for option to
er—company staff while liberalizing
the leave rules on gcceptance of
recommendation of Second Pay
Commission (115)].

“That the demang under the
head ‘Railway Board' be reduced
to Re. 17

[Failure to [ive chance :o ntlml

ployees for opti

nchm as well as to othtr mpb-
yeeg fresh optiom for pension while
liberaliring pension rules (118)].

“That the demang under the
bead Railway Board' be reduced
to Re. 1.”

Northeast Frontier Rallway (lll’)]
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“That the d under the
head Railway Board’ be reduced
to Re. 1"

[Manning Personnel Branch by Ere-
outives from other Departments on
a tenure basiy resulting in want of
undform and regular implementation
of Rules (118)],

“That the demang under the
head ‘Rallway Board' be reduced
to Re. 1"

[Nead to revise the yardsticks and
increase sanctioned strength with
the increased workload (119)].

“That the demang under the
head ‘Rallway Board be reduced
to Re. 1"

[Indiscriminately retiring the staff
below B8 years of age when ths
superannuation age has been elevat-
od from B85 years to 58 years—thus
debarring many  employees the
retirement benefits, ax they do not
complete 30 yeurs at B5 years of age
(1200].

“That the demang under the
head ‘Rallway Board' be reduced
to Re. 1"

[Introduction of written examination
in class I Gazetted Cadre for all
promotion to Distt, or Administra-
tive ranky at par with other stafl
(121)].

“That the demang under the
head ‘Railway Board' be reduced
to Re. 1"

[Failure to declare licentiate medical
Assistant Swurgeons left ocut, ar class
In AMUOs (122))

“That the demang under the
head ‘Rallway Board’' be reduced
by Rs. 100.”

[Need to Implﬂum upgrading in
loco  shed,
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“That the demang under the
head ‘Rallway Board' be reduced
by Rs. 100"

[Need to introduce upgrading of all
oategories of staff (124)].

*“That the demang under the
head ‘Railway Board' be reduced
by Rs. 100.”

[Need to increase rates of incentive
bonus in workshops while imple-
menting outhorised scale of pay
angd to pay agrrears thereof retros-
pectively (125)].

“That the demang under the
head ‘Railway Board' be reduced
by Rs. 100.”

{Need to revise pay scaleg of Guards,
implement 33-1/3 per cent upgrad-
ing and revise rate of running
allowance (126)].

“That the demanq under the
head Railway Board' be reduced
by Rs. 100."

{Necessity of quick disposal of stock
lying in store depots (127)].

“That the demang under the
head ‘Railway Board' be reduced
by Rs. 100"

[Need to provide more amenities to
3rd clasy travelling public by intro-
duction of more 3rd class coaches
(128) ).

“That the demang under the
head ‘Rallway Board' be reduced
by Rs. 100."

{Need to reconstruct Katihar Stotion
building, connecting the Broad
Gauge Line upto the Meire Gauge
Katihar Station and comnecting
Barauni with Katihar by Broad
Gauge (129)].

“That the demang under the
head Railway Board' be reduced
by Re. 100"

r[Irregular application »f DIR. put-
ting employees under suspension on
flimsy grounds for unlimited periods

MARCH 21, 1966

D.5.G. (Railways) 6860

and disposing the cases with minor
punishments (130)].

Shri M. Mubammad Ismall
jeri): 1 beg to move:

“That the demang under the
head ‘Railway Board' be reduced
by Rs. 100"

(Mun-

[Need to take up construction of a
railway over-bridge or subway near
Vaniyambadi Railway Station
(Southern Railway) (139)].

“That the demang under the
head Railway Board' be reduced
by Rs. 100."

[Need to modernise the Railway Sta-
tion of Ambur (Southern Railway)
(140)].

“That the demang under the
head 'Railway Board' be reduced
by Rs. 100."

[Need to take up comstruction of a
railway line to place Pernambut, on
the railway map connecting this
town with Mailpatti, Gudiyattam
and Ambur (Southern Railway)
(141)].

“That the demang under the
head ‘Railway Board' be reduced
by Rs. 100.”

[Need to erpedite payment; of com-
pensation claimg to persons involu-
¢d in accident at Valathoor, South-
ern Railway (142)].

“That the demang under the
head ‘Railway Board' be reduced
by Re. 100."

[Neglect of Kerala and Madras in
Railway development works (143)].

“That the demang under the
head ‘Railwey Board' be reduced
by Ra. 100.

[Need to take wp the comstruction of
a new ling from Melathur to Ferok
(144) ).

“That the demang under the
head Board’ be reduced
by Re. 1007
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[Need to convert the Ilamburam-
Villupuram line into a double line
(145)].
“That the demang under the
head ‘Railway Board' be reduced
by Rs. 100"

[Need for a Railway overbridge ot

Tirur  (Southerm  Railway—West
Coast) (148)].
“That the demang under the

head Railway Board' be reduced
by Rs. 100"

[Need for comstructing a new broad
gauge line between the Nilambur—
Shoranur (147)].

“That the demang under the
head Railway Board' be reduced
by Rs. 100.”

|Need for a covered platform at the
Chromepet Station (Madras subur-
ban electrified line) (148)].

“That the demang under the
head 'Railway Board' be reduced
by Rs. 100.”

[Need to improve the small approach
road to the Chromepet Station
(149) ).

“That the demang under the
head Railway Board' be reduced
by Rs. 100.”

[Need to provide adequate office
accommodation at Chromepet Sto-
tim, Madras, Southern Railway
(150) ].

Shrj Warlor: I beg to move:

“That the demang under the
head ‘Railway Board' be reduced
by Rs. 100."

[Discriminatory treatment in granting
o higher entry grade pay scale of
Rs. 205280 only for the directly
recruited Train Eraminers end
denial of the same to the deport-
mentally promated Train Eraminers
(152)].

“That the demang under the
head ‘Railway Board’' be reduced
by Rs. 100.”
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[Discriminatory treatment for declar-
ing 80 per cent of the next higher
grade post of Troin Examiners
grade ‘D’ for directly recruited pur-
gons and allowing only 20 per cent
for departmentally promoted Train
Examiners (153)).

“That the demang under the
head Railway Board' be reduced
by Rs. 100."

[Need for declaring mnon-selection
grade of Rs, 205—280 for Train
Examiners as selection grade for
departmentally promoted  Train
Examiners (154)).

“That the demang under the
head ‘Railway Board' be reduced

by Rs. 100"

[Failure to implement a uniform
yardstick of worth of the charges
for Train Examiners, Head Train
Examiners, C. & W, Inspectory und
Carriage Foremen on Indian Rall-
ways as demanded by All India
Train Erxaminers Welfare Commit-
tee in ity 13th Annual Conference
(155)].

“That the demang under the
head '‘Railway Board' be reduced

by Re. 100"

[Chaatic conditions prevailing in all
the carriage and wagon repairing
depots to repair coaches and wagong
in sick lines and on trains in absence
of any un:form yardstick of man-
hours, materials and requisite tools
(138)].

*That the demang under the
head ‘Railway Board' be reduced
by Re 100"

[Failure ta give night duty allowance
tg all the Train Exraminers in Indian
Railwaye without any discriming-
tion (157)].

“That the demangq under the
head Railway Board' be reduced
by Re 100."

[Denial of opportunities of promotion
to the Train Eraminers of grade
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Rs. 250—380 against the increased
number of posty created as per
adjustment of the distribution of
posts from 7.5 per cent to 8 per cent
as per New Deal (158)].

“That the demang under the
head ‘Railway Board' be reduced
by Rs. 100."

[ Disproportionate distribution  of
selection posts in South Eastern
Ruilway and consequent denmial of
promotion to Train Examinerg of

Adra Division of gradse Rs, 250—380
(158)].

“That the demang under the
head ‘Rallway Board' be reduced
by Rs. 100."

[Denial of promotion to the artisan
staff of C.& W, Department in
Eastern, South-Eastern and Central
Railwayy who have quablified them—
selver after pcuing m:mw Ere-

ination and giving tion to
direct recruits npormung such
artisans (160)].

“That the demang under the
head Rallway Board' be reduced
by Rs. 100.”

[Failure to pay arrears of might duty
allowance to the Train Examiners
of Mughal Sarai in Eastern Railway
(161)].

“That the demang under the
head Railway Board" be reduced
by Rs. 100"

[Denial of weekly rest ay per Adjudi-
cator's Award to the Train Exa-
miners of Mughal Sarai Carriage &
Wagon Depot of Easterm Railway
(162)].

“That the demang under the
head ‘Railway Board" be reduced
by Rs. 100"

[Need to maintain seniority list of
Train Examiners of Grade Rs. 203—
280 ang above Eastern Railway
(163)].

“That the demang under the
head ‘Railway Board" be reduced
by Rs 100"
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[Need to implement uniformity in the
procedure of training of Train Exao-
miners at different Technical Insti-
tutiong in Indion Railways (164)].

“That the demang under the
head ‘Railway Board' be reduced
by Rs. 100."

[Need for providing the Train Exs-
miners melsing arrangements at
Jamaipur, Bhusaval und Alumba.u
C.&W, Training Ins
(185)].

Shri Priya Gupta 1 beg to move:

“That the demang under the
head Railway Board' be reduced
by Ra. 100.”

[Need to supply to all staff summer
ond winter uniformas o well as
lement recent ne of uni-
j'm'm acales (160)].

“That the demang under the
head ‘Railway Board" be reduced
by Rs. 100"

[Need to take over Bangaigaon, Mari-
ani, Katihar angd other schools by
Railway Administration (167)].

“That the demany under the
head Railway Board' be reduced
by Rs. 100"

[Need to revise running allowance
rates and T. A, rates im the context
of spiralling rise in the cost of
living (168)).

“That the demang under the
head ‘Railway Board' be reduced
by Rs. 100."

[Need to increase number of teachers
and accommodation of Railway Pri-
mary Schools to cope with increas-
ed number of children (169)].

*“That the demang under the
head ‘Rallway Board' be reduced
by Rs. 100."

[Need to improve amenitie; of travel-
ling public of Manihari, Sonalll,
Barsoi, Sudhani by introducing more
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traing and providing foot over-
bridges, lodier waiting rooms
(170)1.

“That the demand under the
head ‘Railway Board' be reduced
by Rs. 100"

[Need for conversion of workcharged
posts in gignal workshop in North
Eastern  Railvay and  Northeast
Frontier Raoilway into regular cadre
(171

“That thg demand wunder the
head Railway Board' be reduced
by Rs. 100."

{Need to allot higher scales of pay
to artisan staff employed on sewer-
age plants in Engineering and
Electrical Departments (172)).

“That the demand under the
head ‘Railway Board' be reduced
by Rs. 100."

ENeed to allot higher acale of pay
and classification ag running raff
to courriers of General Manager
andi  District/Divisional Ofices
1m).

“That the demand under the
head Railway Board' be reduced
by Rs. 100.”

INeed to confirm all Class Il and
clazg IV employees to the posty held
by them for 3 years (174)].

“That the demand under the
head Raitway Board’ be reduced
by Rse. 100."

{Need to prescride planned ways to
Al up vacanciey in diese] shedy and
running of diesel and electric loco-
motives from steam locomotive sride
(173)].

“That the demand under the
head Railway Board' be reduced
by Rs. 100.7

{Need to allot higher scales to Gang-
man, Station Masters, A.SM. TXR's
according to the recommendation of
Accident Committee's Report
{176) 1.
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“That the demand under the
head ‘Railway Board' be reduced
by Re. 100

[Need to implement rucommendations
of Marine Committee’s Report im
respect of scales of pay, allowances,
uniforms, etc. and to publish the
report (177)].

“That the demand under the
head 'Railway Board' be reduced
by Rs. 100"

[Need to extend might duty gllowance
to all clasg IIT and clags IV emplo-
vees who work in night {rrespective
of classification ay continuows, in-
termittent ete. (178)].

“That the demand wunder the
bhead Railway Board' be reduced
by Rs. 100.”

[Need to stop the practice of utilizing
BTM's in regular shifts and against
regular working cadre and conver-
tion of such posts into regular
skilled cadre (179)].

“That the demand under the
head TRailway Board' be reduced
by Rs. 100.”

[Need to introduce pass book system
for maintenance of Provident Fund
Accounts correctly (180)].

“That the demand under the
head Rallway Board' be reduced
by Rs. 100."

[Need to tmplement JAC gscaler to
Loeo omd Traffic Running staff
retrospectively and then give autho-
rised scales of pay (181)].

“That the demand under the
head ‘Rallway Board' be reduced
by Rs. 100."

[Need to elassify pump drivers, SPA's
as gkilled artisan workers (182)].

“That the demand under the
head ‘Rallway Board' be reduced
by Rs. 100"

[Need to give Switchman, cabin manm,
leverman and other yard staff re-
vised scale of pay (183)].
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Shri P, K, Deo: I beg to move:

“That the demang under the
head ‘Rallway Board' be reduced
by Rs. 100."

[Need to exteng the Bondomunda-
Barsuan Railway line to Talcher so
as to connect Rourkels with the
State Capital (184)].

“That the demand under the
head ‘Railway Board' be reduced
by n' lm_n

[Need to connect Paradip Port with
a railway line (188)].

Shri Kashi Ram Gupia:
move:

“That the demand under the
head Rallway Board' be reduced
by Rs. 100."

I beg to

[Need for constructing a new line
(broad gauge) between Alwar
(Rajasthan) and Mathura (UP)
(188)].

“That the demand under the
head Rallway Board' be reduced
by Rs. 100"

[Need to revite pay scales of Guards
and to upgrade and revise their
rates of running allowance (187)].

“That the demand under the
head ‘Railway Board' be reduced
by Rs. 100."

[Need to remove the disparity in pay
scales of directly recruited Train
Examincrs and those promoted
departmentally (188)].

Shrl Madhu Limaye: T beg to move:

“That the demand under the
hend ‘Rallway Board® be reduced
to Re. 1"

[Failure to formulate a 23-year-
phased programme of eonverting all
metre pruge railiay lines to hroad
gauge lines (189)].

“That the demand under the
head Rallway Board' be reduced
to Re. 1"
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[Failure to formulate a 25-year
phased programme to switch from
steam traction to electric and diesel
traction (190)].

“That the demand under the
head ‘Railway Board' be reduced
to Re. 1."

[Failure to undertake immediate con=
version of the metre gauge Miraj-
Kolhapur line to broad gauge a»
part of the programme of conver=
gion of the Miraj-Poona line to
broad pauge and to extend further
the programme to Marmagoa
(181) 1.

“That the demand under the
head Railway Board’' be reduced
to Re. 1"

[Failure to undertake survey of the
‘Sultanganj Deoghar broad gauge
line in Bihar (192)].

“That the demand under the
head Rallway Board' bs reduced
to Re. 1.

[Failure to accord top priority to
work of conversion to broad gauge
of the important Barauni-Gauhatd
line from defence standpoint
(193 ].

“That the demand under the
head ‘Railway Board' be reduced
to Re. 1.”

[Failure to scientifically evaluate all
iobs in Railway Workshops (104)].

“That the demand under the
head ‘Raiiway Board' be reduced
1o Re. 1"

[Failure to appoint to a separate Wage
Board jor Railways (185)].

“That the demand under the
head 'Rai'way Board' be reduced
to Re. 1"

(Failure to reintroduce chcap graim
shops for Railway workers (196)1.

“That the demand under the
bead ‘Railway Board' be reduced
to Re. 1"
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[Failure to remove the ban on the
Railway employees (other than

policy-making officer cadres) be-
coming membérs of political parties
(197 ].

“That the demand under the
bead ‘Railway Board' be reduced
to Re. 1."

[Failure to provide gdditional punch-
ing machines in Railway workshop
or extend the time for the punching
operation (198)].

“That the demand under the
head ‘Rai’way Board' be reduced
to Re. 1.

[Failure to withdraw air-conditioned
passes given to Labour leaders
which iz having a negative ¢ffect on
the development of healthy trade
unionism  amongst  Railwaymen
(189)].

“That the demand under the
head ‘Rai.way Board' be reduced
to Re. 1."

{Failure to hold zone-wire referen-
dum to determine the represeniative
character of rival uniong; on Rail.
ways (200} ],

“That the demand under the
head ‘Raiiway Board' be reduced
by Rs. 100"

[Failure to construct a platform at
Purab Sarai Station in  Monghyr
District on Eastern Railway (212)].

“That thg demand under the
hesd ‘Raliway Board' be reduced
by Rs. 100"

[Failure to provide Il class waiting
halls with all amenities at Purab
Sarai and Monghyr Stations, Eastern
Railway (213)].

“That the demand wunder the

head ‘Rai'way Board' be reduced
by Rs. 100."

[Failure to provide adequate sheds
and sheltéry at Jhajha and Kl
, Eastern Railway (214)].
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“That the demand under the
head 'Rai way Board' be reduced
by Rs. 100."

[Failure to introduce an additional

train on the Sahibganj Kiul loop
line, Eastern Railway (215)), i
“That the demand under the

head 'Rai’'way Board' be reduced
by Rs. 100.”

[Failure to extend the Howrah-
Barauni Fast Passenger upto Samas-
tipur, Eastern Railway (216)].

“That the demand under I.'IIO.'
heag ‘Rai ' way Board' ba reduced
by Rs. 100"

[Failure to provide a stop at Telwa
Bazar, near Simultaliq, Fastern
Railway (217)].

“That the demand under the
head Ral’'way Board' be reduced
by Rs. 100"

1
[Failure to extend the Gcw-xlll
shuttle upto Jamalpur, * Eaiters
Railway (218)).

“That the demand under the
head ‘Rai’'way Board' be reduced
by Rs. 100"

[Fallure to extend the run of the
Howrah-Bhagalpur Slasper coach
right up to Danapur on 327 UP,
Eastern Raoilway (219)].

“That the demand under the
bepd ‘Rai way Board' bg reduced
by Rs. 100"

[Failure to adjust Sahibganj Lloop
timings to enable passengers to
catch To>fan Expresy UP, Easterm
Railway (220)].

*“That the demand under the
head ‘Rai'way Board' be redund
by Rs. 100"

[Failure to provide additiona] traing
on the Kiul Jomalpur Section, East-
em Railway and adequate stops [or
the intermediate stations which can-
not be reached by mesme of bus
transport (221)]. -
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Shri Warlor: 1 beg to move:

“That the demang under the
head Rallway Board' be reduced
by Rs. 100

[Failure to wmake permanent the
sasua!l and temporary workers in
the class IV category (238)].

“That the demang under the
bead ‘Railway Board' be reduced
by Rs. 100"

[Need to give same pay scale when an
employee gets partially dizabled and
he is offered an alternative job
(237)).

“That ths demand under the
head ‘Rai'way Board' be reduced
by Rs. 100."

[Foilure to undertake the full control
of Howrah-Amta and Howrah-
Sheakhala Light R.wllwag (238) ).

“That thy demand under the
head 'Railway Board' be reduced
by Rs. 100.”

{Poliure to reduce thy fare of season
ticket in Howrah-Burdwen Subwr-
ban gection (239)).

*That thy demand under the
heag 'Rai'way Board' be reduced
by Rs. 100"

[Need to have overbridpe, conmecting
Kasba and Ballygunje and Tiljala
end Bondel Road mear Ballygunje in
the Sealdgh Division of Easterm
Railway (240)].

*That thy demand wunder the
head ‘Rai'way Board" be reduced
by Ra 180"

[Failure to construct a foot overbridpe
connecting two platforms at the
southern end of the Dhakuria
Bation in Sealdah Division of East-
em Railway (341)].

*That thy demand under the
beag Tal'way Board' be reduced
by Rs. 100"
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[Need for settling up a flag station
ot the midpoint belween Garia and
Jadavpur Stations near Haltu areg
in Sealdah Division of Eastern Rail-
way (242)].

*"That the demang under the
head Rai'way Board' be reduced
by Rs. 100."

[Need for better amenities for vas-
sengers in Ultadanga, Dhakuria,
Jadavpur ang Kalighat Stations of
Sealdah Division of Eastern Rail-
way (243)].

“That the demang under the
head 'Ral'way Board' be reduced
by Rs. 100"

[Need for absorption of staff emplo-
yed wnder Railway Electrification
in permanent categories (244)].

“That the demang under the
heaq ‘Rai'way Board' be reduced
by Rs. 100."

[Need to ret up ¢ Wage Board for the
Roilway employees (245)).

“That the demang urder the
heag ‘Rai'way Board" be reduced
by Rs. 100"

(Failure to provide sufficient mumber
of local passenger traing for Howrah
and Sealdoh Divirions of Eastern
Nailway (246)].

“That the demang under the
heag ‘Ordinary working ex-
pnses—"Administration’ be reduced
reduced by Rs. 100.”

[Eviction of persons staying in Pam-

chanantala Burtee near Ballygunje

Station and in Railway colony near

Tollygunje bridge amd Dhakuria

Station of Sealdah Division of East-
e Railway (247)].

"That the demany under the
head ‘Ordinary working cx-
penses—Administration be reduc-
ed by Rs 100~
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[Introduction of electronic machines
in Railways (248)].

“That the demand under the
bhead ‘Ordinary working ox-
penses—Repairs and Mainlesance'
be reduced by Rs. 100"

[Need to wmodernise Ultadanga,
Dhakuria, Jadavpur and Garia
Stations of Sealdah Division of
Eastern Railway (249)).

*“That the demand under the
head ‘Ordinary working rx-
pensrs—Repairs and Maintenance’

be reduced by Rs. 100."

[(Need to modernise Sealdah Station
of Eastern Railway (250)).

*That the demand under the
head ‘Ordinary working cx-
penses—Repair; and Maintenance'
be reduced by Rs. 100"

(Non-provision of ghat section engings
on the Western Railway (251)].

“That the demand under the
head ‘Ordinary working ex-
penses—Repairs and Maintenance'
be reduced by Rs. 100"

{Track re-laying om the broad gauge
and metre gauge (252)].

“That the demand under the
heag ‘Ordinary working ex-
penses—Operating Staff be reduc-
ed by Rs 100"

[Need to pive winter uniform to the
Dining Car staff (253)).

Shri Madha Limaye: I beg to move:

“That the demand under the
heag ‘Rai'way Board' be reduced
by Rs. 100"

{Failure to investigate the death of
the ron of a worker at Kivl &1 a
rerult of the carelessmess of the
Railway doctor (283)).

*That the demand under the
heag Rai'way Bosrd' be reduced
by Re 100
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Workers

[Failure to encourage the
Railway

Co-gperative Union of
porters at Kiul (264)].

“That the demand under the
head ‘Railway Board' be reduced
by Rs. 100"

|Failure to remove the inconvenience
caused to passengers by the smoke
emitted by the engines whil, sta-
tioned under the bridge at Jhajha
Station (265)).

“That the demand under the

head ‘Railway Board' be reduced
b’r Rs. 100."

[Failure to stop Down Express traim
at Simultala in order to check
ticketless travel and for the come
venience of pasgengery of 18 UP
Mithila Express (266)).

“That ths demand undear the
head ‘Rallway Board' be reduced
by Rs. 100.”

[Failure to repair properly the third
class waiting room at Simultais
(287)1.

*“That the demand under the
head ‘Railway Board' be reduced
by Rs. 100."

[Failure tp give facililes to and re-
vise pay scales of attendants in class
I compartments (268)].

“That the demand under the
head ‘Rallway Board’ be reduced
by Rs. 100"

[Failure to take comcrete rteps (n
order to reduce the overcrowding in
local traing of Bombay and the
ac idents taking place ar a resull
thereof (269)).

Bhri Priva Gupta: [ beg to move:

“That the demand under the
head ‘Railway Board' be reduced
to Re. )"

[Failure to introduce coordinated In-
land Transport by bringing Rallway
Marine Service in its  fold for
augmenting tramsport facility for
Asmam (2T0) ).

“That thy demand under the
head Railway Board" be reduced
by Rs. 100"
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[Shri Priya Gupta]
[Need to construct broad gauge lines
connecting Jogigopa by bridge over

Brahmaputra with Dibrugarh by a
shorter route (271)].

“That the demand under the
head ‘Railway Board" be reduced
by Rs, 100.”

[Need to remove anomaly by allotting
Rs. 250 380 scale to all Assistant
Inspectors in Commercial, Trans-
portation, Engineering Depariments
at par with independent charpes
held by them (272)].

“That the demand under the
head ‘Railway Board' be reduced
by Rs. 100.”

[Need to allot s;ale Rs. 335—425 ta
all claims Inspectors ag 7
ed by Second Central Pay Commis-
sion (273)].

“That the demang under the
head ‘Railway Board' be reduced
by Rs. 100"

[Neced to enquire into charges of cor-
ruption by the Railways Advertis-
ing Canvassers and Agents Asso-
ciation, Bombay against Western
Railway  Publicity Department
(274) 1.

“That the demang under the
head ‘Railway Board' be reduced
by Rs. 100.”

[Need to introduce an additional train
in Jubbelpur-Itarsi Section of Cen-
tral Railway to reach Itarsi by fore-
noon (275)1.

“That the demang under the
head ‘Railway Board' be reduced
by Rs, 100"

[Need to re introduce through trains
for passengers gnd perishable goods
between Katihar and Gauhati in

North  East Fromfier Railway
(276) ).
“That the demang under the

head ‘Railway Board' be rtduced
by Rs, 100."

[Need to allot higher gcales of pay to
commercial tracers to remove ano-
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maly of their juniors getting higher
pay (277)].

“That’ the demang under the
head ‘Rallway Board' be reduced
by Rs. 100"

[Need to stop mass transfers of com=
mercial staff and pay eclerks in
order to avoid hardshipy of accom—
modation, food and children’s edw—
cation (278)].

“That the demang under the
head ‘Railway Board' be reduced
by Rs, 100"

[Need to ensure regular supply of rice,
atta and other essential commodities
to railwaymen in Madhya Pradesh,

West Bengal, Bihar ang Assam
(279)].
“That the demang under the

head ‘Railway Board' be reduced
by Rs. 100."

[Need to sanction special comepnsa-
tory allowance to clerks in Loco
Sheds, Carriage, Power House and
IOW, BRI, PWI and Signal Offices
for performing 8 hours duty daily
and for foregoing of gazetted holie
days (280)].

8hri Kishen Pattnayak: I beg to

move:

“That the demang under the
head Railway Board" be reduced
by Rs, 100"

[Need to comnect Rourkela with Tal-
cher by rail (281)].

“That the demang under the
head 'Railway Board' be reduced
by Rs. 100"

[Need to extend Puri-Ta':her |lma
upto Sambalpur (282)}).
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“A study has already been made
by Dr, Nagaraj Rao of the Plan-
ing Commission. A list of indust=
ries suggested by him...... "

o wr ot forez I frgd 4
gad A Avrow 7w § fF agi S
weafa® wmar # dog & W owd ¥
T T7 A AW AT 9T H FAT
Pt gwr § 1 e ¥ famagw S
& ot s | faorTeEe & sEEgT
% a1gT wiAr § dar fF @ o
famamat mn § 1 gw ug wge & 6
ag Wa WA Wt WY qgr & A7 |
ST Ry AY TETH AWE FAT § TTHT Y
I fiear 9T &% | AT § TEE A
Wa awr @9 wfer wifs agt
TrIEAe AT wOTe W AT &
#ez fmmy & 250 fafar frdw €1
qrArg wTRG ST €T W #T wrar §
o dar & ®gr ewd 250 fAfw
Sr( § | A AW A AT AN
AR ITaT @ AT gt WA AN
& qrawt FATAT q1L § 5 dez frary
¥ &Y, ¥ @ a7 ad grvg A7 fez-
FEEHRIF WA AT AR AT AL ]
qai % e &Y 3 39 9 3@ A &
wa wt & fedt wfzardt &1 37 3
KR AT F, AT AZ ZAAT AL ATT Y
AT §—aF WL W9 XA 9T 5w
T § WR o & fedr 71 qTAY
I §, A 7 WY AL arg ATy IACA
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&, wiife o awwen § s WA w99
1w F Ay

weg w3w O wifzandt &= 8,
ugt 56 wra wrfaamEr @Y & 1 W
%9 ofer w1 #3a9 @ fean s,
a1 F1 O W wrATAw a0
€9 &3 a1 o @t # Faeandy &, afew
xAx A T IW T S 767 TG &
W g FEAT WIwIRA & §WIA
@A g | R T WA § FAT AT
Wewia § W W ¥ ¢OR @
wE R § | T qredl & wiafo aa
¥ &, ¥7 & e qF-afie Wi g
<faw & G § A FTeE g A

w2t IF WH-ATEE FAIF W
@t §, g1 aof ¥aw 7% wad §,
&Y g AT F 719 F § 1 0@F wamaw
a3t AR #1199 W16 w479 g
& 1 wfag ¥ g § s gret-oara-
HTIAICATTAT-UTIqgr ok
WA £ T FF F w7 7 77 qmH
W 3T T5 7 & s O ana
IIHA BT AT ISET AT 4T | wEAT
T T wreA fode ot {fe & aga
sy §

&1 g § Fs grl WY g et @
o fesd Wk o1 R & | O £F AT WA
t fs 2w & wies tw-miyat gt
enfou, @t FoRTT ¥ 91 ¥ 7 ovar §
fw gart are O 2wt § 1 TR
ag & i W gy AT wraewaaT &
fq wafe qraw 4t § , a1 fex e
w1 AT XGT WAT AT T § 1 A@H AW
dedia # 9w §, qfrat fesd 4
et & w8 ¢, @@ faq vam @
WA T T WU QTAHATHT BT ST
AT NAAE § |
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RO s ¥4 o
AT AT § 1% gTaife X o 2w
q< ferar @Y & : “sE A, e
T AT At 9T g @ Ag g W ar
Wi QT graT § 1 g UF 2 9T qT
3% & a1 wwird famgt g 1 x@ At
¥ AT wY & e Tfr $i9eTw goy
ta wfawifa & &, qafag au= goid
arag g

a7 w AT I 97 ¥ @ A
arg 4% F¢ faur o @, SfEw 7 T
T gidr g 1 & w1 g v & ey
gug I9 A9 F AT F 7T T 9T
FaFT oAAfEE U oAt qgRy &
qrg W, AIfF ITw o1 w7 5 qF
¥ATH & AT A g T A e f
ot § 1 @A wTAw e § fE wiw &
EqT T @71 AT Faeg faar gar oY
faar sman § 1 et of oo 7 T @
fs a7 w1 w1 wmar w9 § W
TEY TR FATHT B A T 6
@

oft fare wrevaw (af) g A
gy

To T AN o : vt ?

die: @ T eRm ey
wa e & gt § | 3 W feF s
8, erife 9w & T a9 T THL 4y
o< fed g & 1 @ & 9 efor g
8, @ ¥ I17 Y wnfady W) ot g
g € & 1 0T QW N FRaTad 9
WH @ § IS0 § 6 O & I
oF ¥ wiiweaT wd g1 §, g7 foway
freram § 1 @ ¥ AR 3§ OF qUAT AT
gy § | OF wE ot & gw any ¥ fag
T% AT T gun o | ag ST I@
Q% ¥ qF § 99 6T 9T AT WK
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qry W F9 F O JAT 47 | 7 W I
¥3 7 79 AHH IG-ATH A F AT
O FHITET @ | AT F 99 (TR
& 77 o 9T WX g & Sar g, e We
W ot F dfag | gawT of o 83
g f& A W faiRT a9 T
T g7 TR 7 T W IaF v 0
QF ¥ g9 A "o T @AY Tmen Ay
o wT ¥ ST Y dar e ogw St
wnfadt sarer g gy vk 3, 4 v
oF W §aIeT Tar WK F.7 w3,
v $§ WA o | dfFTgw ag e
qTa W g9 7y AT FAqT, T 9T {4-
¥ Fran W 9T AT ¢ 3T fHARET
#aT W 7 OF JTFT H 19 a1 qrAy
wre fagm omar | 9w ¥ W A F WK
cEIT @, drag 39 [ S Y@
QT ZY T |

ot g defor frurddz § oF
gxiveT g1 & IW 9 oF §EA
QI d ft 8 ™ 6K
getaet g1aT @ 1 1w 99 qan fgear
fimen §, @ o 9 qerme & 69
)t =Y s A frert § 1 qgw 97
® gy faerdlt oY, afe7 @9 d=fm
€M & 1% 37 ®t @a 17 fiaedt 10

qi W & feaf 7 iy & a2
dgnaram & farer | § f
wafrd =t fassdt & & wemar
qzar & | Tho Glo TA7 & arx A Ew
Y S FATT T ATAT § FT GNTq
wra gt 8, afeT g 3w & froaw
Gz A, 93 TIA A AW @ fag
fazvr & & wrrraway aen gfers @
g 19 ot R § s AN 5
wilgraria? s9e & feiq &
q§ ¥ 39 | g R T WE g
frafed & & wraEt @27 9 qrar
&) TN N AT o= ghET &
AT WIG W WX 3@ T 3, qT q2 &
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WIS B gRET & g T W &
i

g7 v e aw=f & ) @O
rmig foed? Wt &, Sawt sl
®TC B: a9 FreT § s awdr , frawr
Tug ¥ frdt &1 @ & fasar 30
W @t # am aga faow et ag
WET FT § 6 BT 67 ag FfeET AR
=d wfrwfot & fret gar § 0 R
foar, oft g#0 T ®FIT, AgA AL H
fimran #rgf &, ¥feT gora s
¢ 5 %@ g9 A fawred s ®
I F ofr @ § 0 ot s A ag
qam fear § e ag aefn w1 wark
HIUR # weAr gy | i gw "
ag i faedt ¥ @ g, o ah
w1 FATE ATEgT F Fmk sy Sfgg o

Tt § e =18 9w 9w, -
®: q1 Q% g g §, e gEw
ZawT AE fiear smar § ) R W
0T WL ©: AT ¥ g g Y | W
FE® AR A T W 8, e T
TGl & AT A fear amar g
7 fgraa 1 § s z-zmax WRqY
T fesi & af & fag szt o
¢ 7 fegmafor WX wrar-odt it
§ o woy Bafew w o frr oy
£ | T a1t )1 T & fore ag wrave
¢ s = S1—% wra 4 framq adt
g W@ §—310H F@ @ A1y

s &9 & T w T wWIw
o i <& amar &, fowa awg ¥ I
war i faear & 1 97 B T ww
% Taam wifgy

Rar v o aifeae & =0 4, fe
g W 3w & awfafes ded Wk
HATHATE FT TqIIAT FCT A §. . .

% WAWIT ®I : T AT
& gATITR # favare @ § 7
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ot wy ;.. .xq fag gart agt
fafwa sfaw & i =ufgm 1 gl
agt Z-me oK a'Y zras g =i o
I 7 sfafadry et & O i &
w1 3 g E
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g 2 § fr oY oo fesl @
ST F w1 e 7g A8 fasar g0
wg T WL FA ¥ OF diE 9 31 @aAr
& | 9= 3| F1 e A Wi g, ot g
off 43 43 &Y wrar § 1 HA fem w1
g faar § & a7 aax § & &
W Fre &1 5 & foo x4 faemn
wifgw 1

0 AR 77 W @ fe e ¥
wrdd At dear s g ¢, T8 @
aral & fod gt wardd aff § 1w
st off ¥ & qg wgw wgw g
g Wt & @ oot W@ ogh, @
STYRT &4 qThiaT FC W@ § |

Wo O qWT Tag : § oY wrok ozt
s &

oft w§ : g # wrdd afwfindee
wff & w ey agr ® |0 A wmr
T qFAT §, 4T gar ATdIgT W™
quat @ | afs e agt ;Ardd agrd at
agi SWT . & arey Agfaga g argEt )

Shri L, N, Bhanja Deo (Keonjhar):
I am glad the Railways' finances have
been very good this time. That is
why there was no increase in passen-
ger fare, but I am disappointed on
account of the 3 per cent surcharge on
freight. Of course, I am glad that
certaip commoditieg for export are not
going to be taxed, specially commodi-
ties like manganese ore and iron ore.
1 would have been glad if this con-
cession had been extended also to
those manganese ore and iron ore
which are meant for supply to steel
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plants because otherwise eventually
this will increase the cost of the steel
and iron. That is why I hope th2 hon
Minister will consider this. These are
special commodities and sghould be
given certain concession as far as the
surcharge on freight is concerned.

I would have been happy to cone
gratulate the Minister on the perfor-
mance of the Railways, but when I
went through the Estimates Com-
mittee’'s report on the South-Eastern
Railway, I was disappointed. The
performance of this Railway has not
been upto the standard of the old
Bengal-Nagpur Railway of which this
formed a part. They are also disap-
pointed that it has not even reached
the efficiency of the Eastern Railway
of which it was a part till 1855-56. My
hon. friend, Maharaja Pratap Kesari
Deo, has already spoken about the
development of under-developed areas
like Madhya Pradesh, Midnapur in
West Bengal and my own area. BSo,
8o far as the South-Eastern Railway
is concerned, it should be given parti-
cular attention.

I would then come to the vital con-
nection about which the Estiinates
Committee recommended, i.e., about
the line from Banspani to Paradeep. I
would like very much to guote from
the Estimates Committee's report. The
hon, Minister will then be inclined to
consider this matter favourably be-
cause it comes from the Estimates
Committee and, therefore, must be
based on facts which are justifiable.
1 am quoting from the Estimates Come~
tee's report:

“The Committee understand
that, at a meeting held on the
fth October, 1962, at which the
representatives of the Railway
Board, Ministry of Transport and
the Government of Orissa were
present, it was agreed “that the
Nayagarh-Banspani area must be
connected by rail with Paradecp
passing through the Tomka area
and that for that purpose, the
entire railway line from Banspani
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to Paradeep should be included as
a priority scheme in the Fourth
Plan"., The Committee would like
in this connection to refer to the
recommendation made by them in
their Seventieth Report on  the
Minisiry of Transport—Paradeep
Port (1964-66)."

Having said that, I come to another
vital matter with which the Estimates
Committee has dealt at great length,
ie., about terminal facilities provided
for the passengers in a city like Cal-
cutta where there is great congestion;
my hon, friends, who come from West
Bengal, wil bear me out. It Is often
very difficult to get a conveyance to
go to the City proper if a person
arrives during peak houra. That is
why, the Estimates Committee quite
rightly pointed out in their report
that it should be right and proper if
the Government—though It is not &
matter about which the Rallways are
directly concerned, but considering
the amenities for the passangers—
take this mater into consideration and
did something to alleviate the miseries
of passengers which are felt parti-
cular'y at the peak hours—as I have
said, generally in mornings and even-
ings when important trains leave ar
arrive at Howrah. That is why I
would like to draw the attention of
Government to this wery important
fact. it

Another aspect which has already
been discussed by wvarious Mcmbers
is in regard to catering on  which
the Estimates Committee has made
some  observations; The  Estimates
Committee has pointed out hcw this
has generally deteriorated and ‘this
should be taken up seriously snd
something should be done so  that
the catering on the railways oway
improve. If the standard was main-
tained well when it was dealt with
by private individuals, I cannot umns
derstand why the standard of rater-
ing should not improve when the rail-
ways have taken it upon themse'ves
The o'd Bengal-Nagpur Railway was
also a railway concern, though it was
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run by a private company aos a rail-
way, and the catering on that railway
was very good. The amenities that
they used to give were superb practi-
cally on the whole of Indian Rail-
ways, and even the railway hotels like
the B. N. Railway hotel and the rail=
way hotel at Ranchi were supposed to
be ideal for catering. Of course, the
South-Eastern Railway at Puri still
maintains a very high standard, as far
as catering is concerned, in the hnotel
there, and I must congratulatc them
for it. But I cannot understand why
the same should not be the case in all
the railways.

The other day I was travelling by
the Kalka mail and the tea supplied
wag of a wvery bad kind and bad
quality, T had drawn the aitention
of the railways to this matter by writ-
ing to them and also by making &
complaint in the complaint book.
But even though nine months have
nearly elapsed after I had made that
complaint, the standard has not im-
proved; rather, it has detcriorated.
While making that complaint I had
specifically pointed out the fact that
the catering arrangements eapecially
relating to food had gone down so
badly that we were forced to carry
food with us, If the Railway Board
wants that along with the railway
ticket we should also carry a gtove to
have our tea prepared in our compart-
ments, I would not be reluctant to do
so. I hope Government will consider
this particular aspect about catering
and do what they can to improve the
standard of catering.

Another matter which T would like
to bring to the notice of the Railway
Ministry is about the development of
the areas round about Paradeep port
about which I have already given ihe
views of the Estimates Commitiee.
Orissa is rich in minerals and also in
timber. That is why it is very neces-
sary that the interior regions of Orissa
shou'd be connected by railway com-
munication so that this deep water
port of Paradeep becomes wiable.
Otherwise, it would be waste of Gove
ernment of India's money, if this pors
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[Shri L. N. Bhanja Deo]

is not properly developed. The same
is the case in regard to Haldia also.
That also must be linked with railway
line from now onwards so that whcn
the port comes into full operatioa it
will be of advantage to that port slsa.

T would also like to draw the atten-
tion of the Ministry to anolher line
which does not go through my area
but which goes through my State,
namely the railway line from Bari-
pada in Mayurbhanj to Jamshcdpur.
Though there have been recommanda-
tions in the past that this line should
be converted into broad gauge and
developed properly so that that im-
portant area may be served, [ am
sory that due attention has not been
given to that fact,

Before concluding, I would like to
ask a question of the Railway Minis-
ter about the function of the Amortiza.
tion Fund which has been suggested
by the Railway Convention Commit-
tee. 1 quite understand that there is
overcapitalisation in the railways and
that is why they are going to form
this Amortization Fund which will be
a sort of fund operating, as I under-
stand it, in this way, that whalever
savings there will be from the De-
velopment Fund will be put there to
the tune of the interest so that even-
tually it will reduce the overcapitalisa-
tion in the railways. But the nuclears
of the fund that has been suggested
to be created on the percentage of in-
terest would, I think, be very small,
1 quite realise that this is a sort of
sinking fund which will eventually
reduce the overcapitalisation in  the
railways, but when the Development
Fund is there, I do not understand
what is the necessity for crealing
snother fund? There are already so
many Funds; there is the Railway
Development Fund, there is the Pas-
sengers' Amenities Fund; there is a
Fund for opening new lines. All
these are there. So I cannot under-
stand what will be the actual function
of this Amortization Fund when the
object could have been met from the
Development Fund
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I would be failing in my duty i 1
do not also congratulate the railway
staff on the admirable way in which
they discharged their duty during
the time of emergency. The  staft
stood at their posts at considerable
risk to their personal lives and dis-
charged their responsibility admir-
ably.

I support the Demands for Grants

Shri Muthiah (Tiruneiveli): Mr.
Deputy-Speaker, the railways arc the
biggest public undertaking in India.
employing more than a million people,
and contributing most to the general
exchequer, The railway staff have
done splendid services to the country
during the emergency.

The Railway Budget for 1966-67 is
a balanced budget with a surplus of
Rs, 2219 crores. Passenger varnings
for 1966-67 come to Rs. 227.20 crores
and goods earnings amount to
Rs. 50653 crores. The total {raffic
receipts are Rs. 785.33 crores. The
general surcharge of 3 per cent and
the increase in the freight ratcs are
expected to yield an additional ve-
venue of Rs 1810 crores

Freight rate has been increased on
coal and salt. The increase in the
freight rate on salt affects galt pro-
ducrrs and salt merchants. Sait is
one of the most essential commodities
used by the common man, Further,
it is associated with the freedom
movement. So much sentiment is at-
tached to it. FPopular sentiment can-
not be ignored by Government. The
Minister says that the increase cceurs
only beyond 800 kilometres and that
50 per cent of the salt transport is
within B0 kilometres. This is not
trug in the case of Tuticorin salt,
most of it is transported to distant
areas beyond 2,000 kilometres to West
Bengal and the Bengal-Assam border.
A bag of salt containing 80 kgs. cnsts
He. 1 excluding the bag. The freight
rate now proposed comes to 40 paise
per bag for Tuticorin salt which is
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exported beyond 2,000 kilometres, if
we calculate at the rate of 1,2 paisa
per kilo of salt. This is really a hard-
ship to the salt producers and salt
merchants of Tuticorin, who have to
send most of their salt only by train,
I request the Railway Minister to view
the case of Tuticorin salt pruducers
and merchants with sympathy + and
cancel the proposed increase in the
freight rate on salt

The Railways have developed con-
siderably  during the Third Plan
period. They have  spent Rs, 1,677
crores in the Third Plan and  huve
achieved complete self-sufficiency in
wagon and coach manufature, and
laid the foundations for diescl and
electric locomotive production. They
have produced in the Third Plan 1273
locomotives, 5000 coaches and 117,000
wagons.

I come to safety works. The rail-
ways are taking varioug measures to
arouse safety consciousness among the
railway staff, capecially among pointi-
men, cabinmen and drivers. The
railway ministry made a good pro-
posal in  respect of safety works,
which was accepted by Parliamcnt,
namely, that the railways should con-
tribute to the general revenues about
Rs. 2 crores annually in the Fourth
Plan period to  assist the States in
providing their share of the resources
required to finance safety works such
as unmanned level-crossings and
overbridges, In this connection, I
want to plead for central aid lo the
Madras government for the proposed
over bridge near Tirunelveli junction
level crossing, It deserves the highest
priority in the Madras State. The
traffic there is the heaviest and the
most congested in peak hours. The
gate remains closed for more than
thirty times every day and it remains
closed for half an hour every time
during day time, causing extreme
hardship to the people. The hon
minister, Dr. Ram Subhag Singk was
kind enough to visit the level cross-
ing on the 5th August 18685 in res-
ponse to my request and received
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several memoranda from the promi-
nent people there, including the
municipal chairman and commissioner,

Shri Warior: He wants Dr. Ram
Subhag Singh to visit a level crossing.

Shri Muthiah: They urged the im-
mediate construction of the overbriige
there, and the hon. Minister graciously
promised help in the malter, The
Chief Minister of Madras is most sym-
pathetic to the request of the Tinne-
veli and ig prepared to implement it
in the Fourth Plan. 1 saw the Chief
Minister of Madrag twice, on 28th
October and on 6th November, 1963
angd talked with him about this; I sub-
mitted a detailed memorandum to him
regarding the overbridge and epproach
roads. 1 understand that the Railway
Minister and the General Manager of
the Southern Railway are in corres-
pondence with the Chief Minister of
Madras regarding the projeci. On be-
half of the people of Tinncveli and on
my own behalf [ express deep gratitude
to the Minister of State for railways,
Dr, Ram Subhag Singh for the sincere
interest he is taking in this matter, 1
request him to implement the scheme
by the end of 1968,

I now come to the demands and take
up demand No. 2. It concerng surveys
and ten lakhs have been =et apart for
surveyg for 1966-87. The engineering
and the traffic survevs for the Tinne-
velli-Kanyakumari line were complet-
ed several months ago and yet the
two survey reportg have not been sub-
mitted to the railway board till now.
Steps should be taken immediately to
sec that the survey reports are sub-
mitted to the railway board without
delay and to see that the estimates
for this railway line are preparcd in
1866. T request the Railway Minister
to include and implement this long-
pending railway line in the Fourth
Plan. He may implement it in stages.
First, the line may be construrted upto
Kanvakumarj and then to Magarcoil
and later it may be extended to
Trivandrum,  This line ig important
because it is gure to develop the in-
dustrial potential of the two districta.
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[Shri Muthiah]

Tinnevelli and Kanyakumari and to
cnsure the exploitation of luabl
minerals in the districts, like ilmenite,
monizite sands, limestone, etc, I am
glad to hear that the Madies Govern-
ment has accorded the highert priority
to this line in their Fourth plan

1 now come to demand No, 8 which
«concerns repairs and maintcnance of
buildings, tracks, etc. The Trioelvell
junction railway station requises a lot
of improvement. The wailing hall for
the Third-class passengery ig too small
for the ever increasing number of
passengers, It has to be extended
1o accommodate more peopic. J\ bath-
room for third-class passengers is
absolutely essential and urgent.
‘Thousands of pilgrims and tourists
travelling third class from North India
come there every year aud have to
stay there for a few hours before they
get into the bus for Kanya<umari
They suffer from want of bath-room
facilities. The hon. Minister of State
in the Ministry of Railways, Dr. Ram
Subhag Singh, promised to constouet
a bath-room there is 1965, for the third
class passcngers when he visited
“Tirunelveli junction statirn on 5th
August, 1865. The bath-rccm has not
been constructei so far, I appeal to
the Railway Minister to take up the
work and finish it in 1936.

Again, the platforms in the
Tirunelveli junction station onre mnot
completely covered. This cauvses

great inconvenience to the passengers
and the RM.S. stall. The Railway
Minister promised to take up tlhie cum-
plete covering of the threz pletforms—
Nos. 1, 2 and 3—in 1965 itself, But it
has not been done. Receatly, 1n reply
to my question, the Minister replied
that work was in progress ‘or the com-
plete covering of platform No. 1 in 1966
and that platform Nos. 2 and 3 would
be completely covered In the succed-
ing years. I appeal to the Railway
Minister to take steps to sce that the
thre: platformg are completelv eovered
In 1988 itself. It will not cost much
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I come to Demand No, 14 which
concerns the construction of new lines.
Rs, 581 crores have bagn allotte] for
1968-67 for the Southern Reilway for
this purpose. I repeat and emphasise
that the Tirunelveli-Kanyakumari line
should be taken up and implemented
in the Fourth Plan. A broad gauge
line from Tiruchirapalli ty Tuticorin
is an absolute necessity in view of the
Tuticorin port becoming a major har-
bour and the hinterlanid tecoming
speedily industrialised, and also in
view of the fact that exports and
imports are on the increase at the
Tuticorin harbour and the cargo
handled there has exceeded one
mi'lion tons and will reach two
million tons soon,

Then I come to Demand No. 15 con-
cerning development expenditure. This
covers expenditure on passenger
amenities and stalf we.fare including
quarters for Clasg 1II and Class IV
staff. For passenger  amenities
Rs, 3.98 crores have beun allotted for
1986-87. For 1965-£3, Ra. 4 crores were
allotted. But much of jt was not spcnt
for passenger welfare. Only a small
fraction of the passenger earningg is
spent on passenger amenities, That is
what I understand. 1 am told that it is
less than one per cent. At least, five
per cent of the total passenger earn-
ings should be spant on passcnger
amenities,

The Railway Minister should parti-
cularly care for thc convenienes of the
third class passengers as our State is a
welfare State and as our goal is the
establishment of a democratic socialist
soriety. The third class passengers
still suffer from s2veral hardships.
Every third-c’ass compartment should
be fitted with electric fans nnd wash-
bagins. The three-tier sleeping coach-
es should be replaced by two-tier
sleeping coaches,

Finally, I have to make a8 few re-
quests to the Railway Minister. Over-
crowding Iin trains ghould he stipped.
Punctuality shoul{ be maintainej for
all the trains particularly for long-
distance trains. Autamatic signals
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should be set up Caution-boards
with the words “STOP AND PRO-
CEED"” should be put up on. both
sides of the unmanned level crossings
to precvent accidents. Catering
arrangements in all truins should be
improved.

16.53 hrs,

STATEMENT RE., COMMITTEE TO
REVIEW WORKING OF ADVO-
CATES ACT.

The Minister of State In the Minis-
try of Law (Shri C. R. Pattabhi
Raman): Sir, as the House is aware,
the Government has decided to ap-
point a small Committee, consisting of
the Law Minister ag Chairman, myself,
the Attorney-General of India and
nine Members of Parliament to review
the working of the Advocates Act, 1961,
in all its aspects. The names of the
Members of Parliament, whp have
agreed to serve on the Committee ure:
Shri P. N. Sapru, Shri Diwan Chaman
Lall and Shri Debabrata Mookerjee—
all from Rajya Sabha—Shri Hem
Raj, Shri S, V. Ramaswamy, Shri N, C.
Chatterjee, Dr. L. M Singhvi, Shri
Frank Anthony and Dr (Shrimati)
Sarojini Mahishi—all from Lok Sabha.

16.54 hra,

DEMANDS FOR GRANTS (RAIL-

WAYS), 1088-87, AND DEMANDS

FOR SUPPLEMENTARY GRANTS
(RAILWAYS). 1965-66—tontd,

Mr. Deputy-Speaker: Shri Priya
Gupta.
Shri Priva Gupta: Only a few

minute are left,

Mr, Deputy-Speaker: Yes; but he

ean continue afterwards also.

8hri Priya Gupta: Sir, I rise to
make a few obs:rvations on the Supp-
lementary Demands for Grants

PHALGUNA 30, 1887 (SAKA) D.S.G. (Roilways) 6294

Before 1 come to the details 1 would
bring to your notice and through you
to the Railway Minister as well as the
Home Minister, a circular whose num-
ber is F3|27|GS-CS-II dated 25th Feb-
ruary, 1966 issuej by the Ministry of
Home Affairs in respect of deployment
of staff rendered surplus, that is, the
absorption and retrenchment etc, and
the benefits to be given to them. The
circular states that those who have
put in 15 years' service and above will
be given another five years welightage
for the purpose of calculation of pen-
sion rates. This should also apply te
surplus Railwaymen. [ do not know
whether the Railway Ministry is in
receipt of this circular or not. There
are many other circularg issued by the
Home Ministry which controls all the
ministrias, but the Railway Ministry
is either unaware of them or if they
are aware of them, they are not allow.
ed to be made public.

Regarding the circular issued by the
Home Ministry as to how confidential
reports are to be submitted, the Rail-
way Ministry hag issued a circular and
it is kept confldential at the General
Managers' level. It has not been
adhered to and it has not been given
publicity. The result is, if I may use
a Hindi expression, najaiz faida Le.
undue advantage is derived by some.

Coming to Night Duty Allowance,
the Central Pay Commission recom-
mended that whosoever ls doing work
at night must be given night duty
allowance. There are three points in
this. Firstly, what is the definition of
night? The Railway Board came out
with the clarification that from
12 am, the night starts and it is upto
8 o'clock. But 12 A.m. is day time
since A.m, means day, and they say it
is night! My submission is this
Under the Factories Act, when the sun
sets the night starts and when the sun
rises the day starts. That can be fol-
lowed by the Railway Board. or,
after 9 p.m. no first class pascenger
can be disturbed by the TTEs till
6 AmM,  So, that period from 9 pm.
to 8 A.mM. can be called night. Afler
a great deal of discussion, the Rallway
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Board has accepted that from 10 p.
to 8 A, is night.

Reorganisation

The second question is, who are eli-
gible for it. According to the railway,
whosoever is on duty for 8 hours are
eligible and within that 8 hours, he
must have a certain quantum of work
load to make him eligible for night
duty allowance. 12 hours duty men
have been deprived of it. May I ask
whether government will allow an
employee on night duty to lie down
or have a wink of sleep during the
time he i3 on night duty, when he has
no particular work to do for the
moment? If that iz not allowed, why
should not night duty allowance be
paid to him?

Thirdly, regarding the payment of
night duty allowance, for 8 manths or
even for 1 or 2 years, the prescribed
night duty allowance is not paid even
for the very small number of catego-
ries who have been sanctioned night
duty allowance,

I submit there should be a uniform
rate of night duty allowance to be
paig to all staff on night duty irrespec-
tive of classification of work.

Mr. Deputy-Speaker: He can con-
tinue after the Home Minister's state-
ment.

1658 hra.

STATEMENT RE. REORGANISA-
TION OF PUNJAB ON LINGUISTIC
BASIS

The Minister of Home Affalry (Shri
Nanda): Sir, the Committee of Mem-
bers of Parliament, headed by the
Hon'ble Speaker, has made its report
which was laid on the Table of the
House on 18th March, 1968,

The Committee has come to the con-
clusion that if would be in the larger
interests of the people of Punjab and
of the country as a whble, that the
present State of Punjab be re-organis
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of Punjab (Stt.)

ed on a linguistic basis and has recom-
mended that:

(a) the Punjabi Region should
from a unilingual Punjabi
State:

(b) the hill areas of Punjab in-
cluded in the Hindi Region,
which are contiguous to Hima-
chal Pradesh and have linguis-
tic and cultural affinity with
that territory, should be mer-
ged with Himachal Pradesh;
and

that the remaining areas
should be formed as a separate
unit which may be called the
Hariyana State.

(c

-

The Government have given careful
thought to these recommendiations.
They have decided to accept, in prin-
ciple, that the present Stat: of Punjab
be reorganised on a linguistic basis.

The Committee further recommend.
ed that in case there were any bound-
ary adjustments to be made, a Com-
mittee of experts be set up immediate-
Ty to suggest the necessary adjust-
ments, Government accept, in princi-
ple, that the boundaries may be
determined with the help of experts,
‘They intenj 1o take early steps to give
effect to the decision to reorganise the
State of Punjab on the lines mentioned
in the preceding paragraphs,

Before announcing these decisions,
Gavernment took into full and careful
consideration representations made to
them by various interests including
those who were opposed to the re-
organisation of the Punjab on the
lines propased. In the course of the
long meetings held with some of them,
misunderstandings and misgivings re-
garling the reorganisation that was
under consideration were largely re-
moved. The Government have made
it clear to them:

(i) that the proposed reorganisa-
tion of Punjab will follow the



